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the workmen at the 'Same rate and terms as 
stipulated in the BPE's office memo dated 
8th September 1987 Within three months 
from the date of the said order. The workmen 
ofthe Refractory and Ceramic units have not 
received any wage riSe/reVISIon since 1979 

I, therefore, request the MInIc.I€'r of In-
dustry to take ImmedIate steps to l.lflng the 
emng management to the book and direct 
them to make the payment of the interim 
relief with retrospectIve effect In terms of the 
said order of the hon Calcutta High Court 

(iii) Need for checking the flow of 
effluent into the river It from 
orient Paper Mills, Braja 
Rajnagar (Orissa) 

SHRI BAL GOPAL MISHRA (80Ianglr): 
anent Paper Mill, BraJara)nagar IS situated 
on the bank of fiver Ib In Sambalpur dlstrrct 
of Orissa The said paper milliS releasrng Its 
untreated slurry. sludge and effluent etc., 
Into Ib river. which IS a trrbutory of Mahanadl 
H,rakud dam IS constructed on river Maha-
nadl The chemIcals released by anent paper 
mill endangers the life of Hlrakud dam The 
Dam has developed manycracks.ln additIon 
to thiS. the effluents have polluted the water 
and manne hfe of the river. The mercury 
content of water has already reached a 
dangerous limit Tl"le water of Mahanadl and 
fish have become unfrt for human consump-
tion ThiS matter has been raised In different 
fora but rt has proved frUItless so far There-
tore. I urge the Government to take effectIve 
steps In th,s regard 

(iv) Need for taking over the Shali-
mar Tar Products (1935) Ltd., 
lodna (Bihar) 

SHRI A.K. Roy (Dhanbad): The oldest 
PremIer Coal Tar By Products Unit STD ltd., 
better known as Shaftmar Tar ProductIon 
(1935) Ltd. sItuated at Lodna, In the heart of 
Jhana Coal Belt district Dhanbad. BIhar was 
a part and parcel of Lodna Colliery Co. 

(Gen.), 1990-91 Min. of Water 
Resources & Min. of Agricuhul'9 

(1920) Ltd., of the same managing agency of 
Turner and Morison Co. ltd. But it i3 strange 
t'1at when Lodna Colliery and its cuke even 
plant was nationalised in 1972, this tar plant 
connected in series with them, joined with 
them through pipe line an interlinked with the 
provIsIOn of mutual transfer of manpower, 
materials, product, etc., was left out to the 
mercy of the ex-owners though in the other 
case even the Cinema Hall of the ex-owners 
at Jhana was taken over and made a part of 
Bharat Coaking Coal Ltd. The ex-owner of 
the Colliery and still the owner of Shalimar 
Tar Products had no intention of running the 
Tar Plant. 

I request the Government to take over 
the factory at the earliest. 

14.15 hrs. 

DEMANDS FOR GRANTS (GENERAL) 
1990-91 

Ministry of Water Resources -
and 

Ministry of Agricultur_Contd. 

[English] 

MR. CHAIRMAN. We now proceed with 
further diSCUSSIOn and voting on the De-
mand for Grant No. 78 under the control of 
the Ministry of Water Resources and simul-
taneously With further dIscussion and voting 
on the Demands for Grants No. 165 under 
the control of the Ministry of Agriculture. 
moved on the 7th May, 1990. 

Now, Shri Kalyan Singh Kalvi. 

( Translation] 

SHRI KAl VAN SINGH KAL VI (Barmer): 
Mr. Speaker, Sir, today the entire country is 
passing through a phase of contradidions. If 
we talk to a farmer, the says that now farming 
IS no more a profitable profession. If we sit 
amongst the consumers using farm prod-
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ucts, they say that prices of all commodities 
have gone so high that the consumer is 
being exploited. He too is in distress these 
days. The greatest challenge posed before 
the nation is thai in the prevailing atmos-
phere of paradoxes, the interest of farmers 
has to be protected so that farming does not 
become a losing proposition and on the 
other hand the consumer has also to be 
protected so that he is not exploited and 
made to bear extra burden on his purse. 
When we talk of rural development, we find 
that most of the people living in villages 
depend on farming for livelihood. The devel-
opment of our villages is possible only when 
the farmers get proper return for their pro-
duce and their profession remains profit-
able. Their earnings from agriculture should 
be sufficient enough to make them prosper-
ous so that they could arrange comforts of 
life for their families. The need of the hour is 
to increase per unit production level in farm-
ing. National production will increase, only 
whel' per unit production in agriculture in-
creases. This in turn will result in increase in 
the national income also. As such, we should 
pay our foremost attention to do something 
to increase the income of each indiVidual. 
The regime that· was in power sometime 
back or in other words during the Congress 
regime the mental state of the people was 
moulded in such a fashion that every citizen 
in the country was warned about increasing 
his purchasing power. He was not inter-ested 
in increasing his purchasing power by in-
creasing his production. but he tried to do so 
by adopting oorrupt practices. h is the result 
o( those policies that corruption is rampant 
everywhere in public life. The corruption has 
percolated down to the common man. H we 
wish to bring all round development in the 
country, the dire need is to increase the 
productivity 01 every individual. Increase in 
produdion wiD increase has incomp. and 
thereby his purdlasing power wiH also in-
crease. This si the theory of economics. The 
mentality of the oountry shaH have to be 
moulded on this line and then only aU round 
development fo this country shall be pos-
siJIe. Today change at the grass red &evel is 
required 10 be brought in every fiekt. Our 
agriculural department depends mainly on 

extension programmes. Each and every 
farmer of this country has attained so much 
<1daptability that the extension programmes 
are not that much required. We need to pay 
more attention towards research. It is a matter 
of regret that in our country we did not pay 
the required attention towards research. The 
frame-work of each department has ex-
panded to such an extent that there is no 
utility of the emptoyees of various depart-
ments posted at the village level. Still these 
personnel continue to be stationed in the 
villages and the burden of their salaries has 
to be borne by the entire nation. We she" 
have to bring radical change n our set up and 
bring about reforms. Every department will 
have to S~riOllSty ponder over its utility and it 
is only then that we shall succeed to bring 
reform in the true sense. 

Today, it is the field of agriculture where 
the need for research is felt most. H I sa!J that 
we have tried badly in the field of research or 
there has been negligible research, it wiU not 
be an exaggeration. You can see for yourseH 
as to how much research has been under-
taken in the field of ~riculture for increasing 
production in the country. The work relating 
to resarch at the local level which was en-
trusted to Panchyats has been lying. The 
farms allotted to Panchayat samities have 
lost their utility and aU of them have turned 
into barren lands. 

Mr. Chairman, Sir, asfaras the question 
of seed multiplication is a>ncerned, no spe-
cific seed multiplication research wori( is in 
progress whereas the need of the hour is to 
carry out research in this important area and 
it is very essential that the knowledge 01 the 
outcome of that research should reach every 
farmer. Another fi~1d which requires atten-
tion is the development of new technology in 
this regard, so that agriculture production 
could be increased and the fanner could be 
given better price for his produce. What is 
urgently needed today is how to make farm-
ing a profitable profession so as to bring 
prosperity among the farmers. It is a chal-
lenge before the scientists working in this 
field as to how to oope up with these require-
ments of the farmers. The Government and 
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the AgrICulture departm~nt shoul<1 .1lso take 
It as a challenge, then only It win result In real 
benefits In future Today mi3:ny schemes are 
being formulated for the dp~'plopment of the 
Villages, Increasmg agrrcult"ral produrtlOf) 
and development of farmers Clnd I would like 
to say that for all these prograrT'mes there 
should not be dlfferpnt Windows Those who 
are dOing farmmg on Intpgratpd dpvelop 
ment basIs, especially In the Village" shoulC1 
be given the faCIlity of SinglE' wlnd'lw system 
so that ticklish compllc(1tlors do ron! r-rnp up 
In their way Thl<; IS thp hlagest requirement 
of these programmes and I demand that the 
Government should pay attention In thiS 
regard 

Mr Chairman Sir the main task of 
Agricultural Prices Commission IS to provide 
remunerative prices to the farmers on the 
basIs of uniform price pattern so as to honefl! 
them It IS a matter of pleasure that thiS time 
the A P C have benefited the farmers by 
increasing support price and thiS move IS 

being welcomed everywhere But the Gov 
ernment has to be extra cautious about the 
fluctuatIOns In production levels VIS a VIS 
prices In the developed countries, not more 
that ten per cent vanatlon In prices takes 
place but the kind of structure that was 
framed In the country during the Congress 
rule and the dlstonlons that have creeped In 

It IS not rertsonable to expect the vanatlon In 
the pnce d agricultural producE' to remain 
around tpn per cent But we certainly expect 
from thiS department that the price fluctua-
tion would not go beyond 20 per cent In case 
prices soar beyond 20 per cent suffiCient 
foodgralns should be released In the market 
so as to bong dawn the prtces In case of fall 
In pnCt->s below 20 per cent. Government 
should open c;hopc; and procurement centres 
In the market 10 purchase foodgralns so that 
the pnces could stabilise at a reasonable 
level H It IS done the farmer Will not be 
cheatpd while seiling hiS produce We shall 
have to be very watchful In thiS regard In 
rp<;pect of support prtce I want to make a 
SUIYTlI<;SIon that crops like nee gram wheat, 
muc;trtrd seed cotton etc havp been taken 

,nto account but the course grains Irke baJra. 
moth Jawar and maize etc whICh are grown 
• .., varIOus parts of the country should also be 
If'duded and their support prices fixed so 
that the farmers could get relief through thiS 
c;ystem Today the baSIC need of the country 
IS that the requirements which directly re-
lates to the farmers and Villages should be 
fulfIlled first of all Water has to be provided 
10 them. on prlorrty baSIS. be It drtnklng water 
or water for Irrtgatlon purposes Similarly. 
priority to supply of electrlcrty to the Villages 
Will have to be given so that drrnklng water 
as well as water for Irrigation may be made 
available The people hVlng In the Villages 
Will have to be proVided wrth work and then 
only we can brtng prosperity If we assume 
that merely by gIVIng Jobs we can eradicate 
unemployment and bnng about prospertty It 
Will only be a dIstant dream not even re-
motely connected With reality The fate of the 
country can be transformed only If we suc-
ceed In providing work to each individual 
hVlng In thiS country Government IS commit 
ted to making such clrrangements and It Will 
take adequate steps In thiS direction WIth 
regard to Ralasthan I would like to say that 
there IS a need to formulate National Water 
Policy and It should be Implemented strictly 
The Inter-State water disputes should be 
sorted out at the earliest by setting up high 
level committees may be at the level of the 
Pnme Mlntster, because the sooner these 
disputes are settled the better It would be 
Whenever there are floods In Ganga and 
Yamuna the flood waters bnng devastation 
to many areas The people In my constitu-
ency are longing for dnnklng water, the fields 
are thirty for thousands of years and even 
monsoon IS not able to quench their thirst I 
only want to say that excess water of the 
rivers Ganga and Yamuna dUrtng the floods 
should be diverted to Rann of Kutch through 
a canal and released Into river Lunl The 
area would benefit a lot from the water of the 
Canal and It would be a boon for our area 
There IS a dispute over Narmada water In 
whICh Rajasthan also has a share It IS said 
that the funds have not been provided to 
Rajasthan The Congress Government had 
assured In the Legislative Assembly also 
that the Government h.::td sanctIoned the 
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funds for Narmada water. My point is that the 
water of Narmada should be given to that 
area which is adjacent to the river so that 
concrete steps can be taken for prevention 
of desert and it can be converted into green 
fertile land. The flood in river Ghaghar brings 
devastation to some areas of Haryana be-
sides some areas of Rajasthan. H this water 
can be diverted to the desert area of Nagaur 
and Bikaner through a canal it can became 
a fertile area and water will be available for 
drinking and irrigation also. A few days ago 
the hon. Member, Shri Kirpal Singh from 
Punjab was expressing his conCefn about 
the problems of seepage and water logging 
in the farms which results in salinity and 
sikaline in the soil. Arrangements should be 
made to drain out that water in order to 
prevent all these things. The Government of 
Punjab had made arrangements to redivert 
the water into the river so that it could flow 
into the sea after passing through Pakistan. 
If that rivulet is diverted to Western deserts 
through a canal and it is made to flow into 
Leek river of Jaisalmer, the district of Barmer-
where desert IS advancing and the entire 
country is concerned about it--can be con-
verted Into a fertile area. The Government 
should take some policy deCisions In this 
regard. Today we have a new scheme of 
SOCial forestry. I feel sorry to say that while a 
slogan for prevention of deserts was given 
during the Congress regime they were also 
primarily responsible for creating deserts. 
The scheme of plantation of trees was not 
implemented due to corruption and this also 
led to felling of trees at a rapid pace. The 
previous Government is responsible for 
converting Aravali into a desert. In deserts 
we do not have trees, we have shrubs. The 
people sold even those shrubs as fire wood 
for earning their bread and the Government 
was not able to prevent it. The Government 
should prOVide other alternatives for fuel. 
The Government should make alternate 
arrangements for fuel In my constituency so 
that desert does not advance further rhe 
arrangements for fuel can be done In lIHPe 
ways. Gas has been found in JdlSillllWf II 
gas is supplied for fuel then people Will 1101 

use wood as fuel. Besides. cow dung 1<:; In 
plentv In our region. If arrang~lll .. nl'. ,m_~ 

made for for setting up Gobar gas plants on 
large scale, people will not cut the trees. 
Unless its substitute is not provided people 
will not stop cutting trees. Some arrange-
ments should be made for it. If the Govern-
ment thinks that development can be done in 
desert by spreading seeds or distributing 
plants then it is wrong. h is only a platonic 
dream and the Government can not be 
successful. There is no guarantee of availa-
bility of water. Sometimes there is not a 
single drop of rain for seven to eight years. 

Now, I would like to say a few words 
about cooperatives. When cooperatives were 
introduced in the country it was assumed 
that it would completely change the situation 
inthecountry. The cooperatives have played 
a vital role in bringing about prosperity and 
betterment in some States. But in some 
States cooperatives means corruption and 
the latter is synonymous to cooperatives. 
The state of cooperatives in Rajasthan is 
worst. It is impossible to change the lot of 
poor people through cooperatives in Rajast-
han. The Government should make improve-
ments in it so that maximum people can be 
benefited. The corruption in cooperatives is 
because of policies of the previous Govern-
ment. More investment should be made in 
this field through Rural Banks and Commer-
cialBanks. 

The main problem is that the farmers 
face many hardships in getting and repaying 
loans. They are exploited by the Panchayat 
Committee and other loan giving agencies. 
They are also exploited at the time of repay-
ment of loans. I want that the Govemment 
should fix the credit limit on the basis of the 
land they possess and pass books should 
also be issued so that they can get loan from 
any bank. They should have the right to get 
loans. If the Government will not make these 
arrangements the farmers will be exp'::>ited 
by the money lenders. 

The question regarding the marketing 
of agricultural produds has also been raised 
several times. The Government had made 
arrangements far development of markets 
for agricultural products and set up market-
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ing boards. The Government will have to 
ensure that the farmers are not explotted 
through these agricultural markets and mid-
dlemen. 

The Government had made arrange· 
ments tor storage so that the farmers could 
sell their produce when they could get remu-
nerative prices. It is very distressing to note 
that we have storing capac tty of 7 lakh ton-
nes, out of which the share of the farmers IS 

only 1 per cent. The figu res available with me 
show that only 7.5 percent of the space is 
available for farmers produce and the rest is 
for other purposes. This has to be thought 
over seriously. We had taken up the matter 
with the han Minister of Agriculture and 
requested him that the farmers should be 
provided maximum faCIlities of storage. 

Many han. Members have expressed 
their views about crop Insurance. I will not 
take more time. I would like to say that the 
Government should remain alert about the 
Import and export of agricultural products. It 
should also lay down the policy of Import and 
export so that there IS balance of demand 
and supply. The growers do not get remu-
nerative price and consumers also suffer. I 
would like to give an example in this regard. 
We import pulses only because we have be-
come self-reliant in respect of other grains. 
Thp credit goes to the Department and the 
farmers. We will become self reliant in this 
field of oil in near future. I will come to it later. 
The production of pulses has been almost 
same for the past many years. The Govern-
ment should make more efforts to inaease 
the production of pulses and monitor Its 
import. Only one family ha!6nonopoly on the 
Import of pulses. 70 to 80 per cent of the 
pulses are being imported through him. The 
agencies are in the name of each member of 
the family be it, wife, son, daughter-In·law, 
brother-in-law and wife of brother-In-law. He 
stores 70 per cent of the pulses. While he is 
required to clear up the stocks within gOdays 
he gives Sundays excuses that he got the 
delivery late or products have been sold to 
other godowns and tries to take more time. 

He exploits consumers. We have to be alert 
in this regard. The Department will have to 
closely monitor all such persons who appear 
to be exploiting the people by monopolising 
the market. 

Now, I want to tell you something about 
my area. My area is a desert area and people 
generally believe that sand storms and dust 
storms must be a regular feature there. I 
would like to tell them that my area is not like 
that. It is culturally very rich and not so 
economically backward also. People will have 
to change their views about it. But here I 
would certainly say, that there is lack of basic 
facilities in my area because of the dual 
policy of the Government. The Government 
of Rajasthan has not provided proper means 
and infrastructure for its development and 
they sufferfrom deprivation. I want to tell the 
han. Members that we have exported em-
broidered articles on wool of goat. sheep and 
camel worth Rs. 30 crores. When we quote 
these figures people do not believe that we 
are so prosperous. 

Sixty per cent of total production of 
cumin seed is being produced in Barmer, 
Jaisalmer, Jalore and Sanchor. But unfortu-
nately facility of marketing of cumin seed is 
not available in our area. The farmers have 
to go to Gujarat and Una to sell their prod-
ucts. They have to face many problems for it 
like obtaining certificate, licence and permit. 
Sometimes they are not able to sen their 
entire products and sometimes they do not 
get full value of their produce. 

75 per centof1afaff)lOdbt:liooof1 HI gat 
is also produceQAn' our -aRJa..·-I1s-caW" ~ 
'GhoraJeera: in~tIJ .... fliIJ'j£-· 
very unforttmate..tnat1fte fanners ...... , I :: 
done haid woddotsrmorthSi:"ft 9 &.c ~ -
benefit of f~"-~~8X'pi)I'rand 1fle> .. 
middlenfen_gettl'RlentirabeAetilw.lWbe. _ 
think over this ~. The'~ " 
will have to c~'.ftMt ri6'tms. cj pliori.illS; ... 
Now, the ~aIe'bielng, .... u b idatl .. .. 
cost ratio. For examP.l8 ...... git .... ay ~ 
from the central Gridcn~orourtast 
year's consuMption. 
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Unfortunately, our area is a backward 
area and therefore, we might have con-
sumed less electricity last year. If the Gov-
emment applies cost of ratio in our area it 
would not be proper. Therefore, the Govern-
ment will have to see it from. human point of 
view and also keeping in view the backward-
ness of the area and the Government will 
also have to work for this. In this regard, I 
would like to submit to the han. Minister of 
Railways that our State, Rajasthan has pro-
gresSed a lot because of Rajasthan Canal, 
Indira Canal and the Ganga Canal, and the 
agricultural production has Increa$ed mani-
folds there. Bu1 even then there ;s no broad-
gauge line in our area to sell our produce in 
other States. We are not able to.lift our crops 
from the fields during the heavy rainfall in the 
month of JUly. So we will be benefitted jf a 
broad gauge line is laid there and therefore, 
I would like to thank the han. Minister in 
anticipation. All the means of transportation 
would have to be provided by the Govern-
ment. Besides, the production will be in-
creased with the water made available from 
the Canals. All other arrangements Will have 
to be made by the Government. 

I would like to say something about the 
generation of electricity. The Government 
will have to give priority to the generation of 
electricity. There is lot of scope of electricity 
generation in our area. Today we are dis-
cussing aoout Hydel-electricity and Thermal 
electricity. Lignite is available in abundance 
In our area. Therefore, Power Houses should 
be set up in our area. Besides, an Atomic 
Power Station has been set up in our area. H 
one more unit of Atomic Power Station is set 
up there, it can meet the Increasing demand 
of electricity in Rajasthan. I would like to 
submit that there are three more means to 
generate electricity. Gas has been found in 
abundance in our area. Electricity can be 
generated by this gas. Similarly, oil has been 
extracted in my area. This oil is of a very 
inferior quality and this can be used for 
generation of electricity In place of crude all. 
Similarly, electricity can also be generated 
by solar energy. It can be generated in 
almost at! the areas 01 Rajasthan. The cost of 
electricity generation by solar energy may 

be a little more. The Government should 
bear little more expenses for the developed 
in the foreign countries. The Government 
should take steps in this regard. 

It is a matter of regret that though there 
is a lot of water in our country yet we have not 
tapped our water resources properly so far. 
We are utilising only 7 per cent of the water 
available in the country. Rajasthan canal 
has been constructed. Seventy per cent of 
water of that canal should be utilised but we 
are utilising only 27.4 per cent. It is also a 
matter of concern and we will have to make 
improvement. 

Besides, fertilisers have been distrib-
uted through cooperatives in Rajasthan, so 
that corruption could be stopped. Coopera-
tive is the biggest agency. I would also like to 
submit one more point. There is a scl1em__e pf 
providing subsidy and mini-kit in Rajasthan. 
Basically I am not in favour of this scheme. 
There is no need to give either subsidy or 
mini-kits but we want that fertilizers and loan 
should be given in time. The Government 
should do it immediately. The Mini-kits that 
have been distributed are sold away in differ-
ent States. The Mini-kit given in Gujarat is 
sold in Rajasthan. The Mini-kit given in Ra-
jasthan is sold in Haryana and the mini-kits 
given in Haryana is sold in some other State. 
It has indeed happened. Our Government 
will like to check it because we know that our 
Government is a strong Government. The 
Government would have to remove the 
systems established at the time of Congress 
rule. I have submitted earlier also tt- ' there 
is no need to give subsidy. People shL. _;Id get 
money and they should get in time. The 
subsidy given by the Government does not 
reach the people for whom it is meant. I 
would not like to take much of your time and 
would like to say a few words about the 
implements. They are distributed by the Agra 
Industry Corporation. These implements 
have proved to be a failure. These should not 
be imposed on the people. I would like to tell 
you that the Implements made by the Agro 
Industrial Corporation in Bihar could not be 
sold and these implements were then sold 
forcibly to the Panchayat Samities and Zila 
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Parishads. I would like to submit that Iron 
worth crores of Rupees is lYing waste The 
Department has neither any knowledge about 
the Iron that has been lost, nor has It made 
any efforts to fmd out the loss The Depart-
ment could have done It 

As regards the seeds, the Government 
Will have to set up an effiCient Agency so that 
the farmers could get good quality seeds 
The Department of Agriculture deserves to 
be congratulated for developing good quality 
seed of wheat But the Department has not 
succeeded In developing other kinds of 
seeds As regards the seed mustard, only 35 
to 37 per cent 011 IS extracted from It In our 
country but In other foreign countries 44-45 
per cent OlliS extracted from It Mustard seed 
has been Improved to such an extent that In 
foreign countries there IS no more aCid con-
tent In the all The 011 seed production In 

foreign countries has Increased manifolds 
The production In foreign countnes IS 17 per 
cent more than our country and In the case 
of all, the production IS 6-7 per cent more In 
comparison to our country Therefore, we 
should bring these seeds and develop them 
In our country 

BeSides, I would like to add that the 
country cannot achieve much successflJlly 
on the baSIS of foreign policy The Govern-
mentwlll havetoconslderthreethmgs Unless 
there IS co-ordlnatlon between the experi-
ence of farmers. technical know-how and 
the geographical and economic conditions, 
benefit Will not reach the people for whom It 
IS meant 

About natural calamitIes, I would like to 
say that our country has to face all types of 
natural calamities such as drought. flood 
and haIlstorm Here I would like to point out 
that the Government does not conSider about 
these natural calamities from human POint of 
view. There IS more of politiCS In It Drought 
relief work or flood relief work IS launched to 
win votes. Rehef operations start In the diS-
trict at the tIme of by-election Rehef opera-

tions has become an agency to get votes. 
People became idle due to these relief 0p-
erations. We will have to think seriously in 
thiS direction. "the money spent on drought 
relief in Rajasthan would have been spent on 
digging tubewells in desert areas, making 
proper arrangements to supply canals water 
and check corruption in the construction of 
canals there would have been sea change 
and the entire area would have made prog-
ress. But all these things could not be done. 
I would like to request that there is a need to 
find out a firm solution to the problem of 
natural calamities 

The Government has to develop the 
non-traditional sources so that forest are not 
destroyed. Then only the forests could be 
preserved. BeSides, the people who live In 
the forests, are to be provided other sources 
of IIvehhood. Forests should not be a source 
of livelihood for contractors and others. The 
Government Will havetoconsiderthls matter 
seriously. 

Of course. we have had one Green 
Revolution In our country, but only a section 
of the farmers was benefited by it. The need 
of the hour IS to bring about another Green 
Revolution. There is a need to bring about 
White Revolution In the country. People 
should get adequate milk to drink and also 
nutritive diet. Similarly, Green Revolution 
would help In making the country prosper-
ous and increasing the production of 
foodgraln. Therefore, It IS necessary that 
farmers should get adequate supply of elec-
triCIty good quality seeds and corruption in 
thiS regard should be removed. Attention 
should be given towards research. Thefarm-
ers should be told about the results of the 
new research at the earliest. The farmer 
wants to know about all these things. The 
Department should be ready to give them 
Information about all this. The Department 
should accept it as a challenge and the 
responsibihty is of our Scientists and techni-
cians. If our Department is able to give them 
all thiS Information then definitely there will 
be a sea change in the country's fortunes. 

I thank you for giving me time to speak. 
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SHRIMATI VASUNDHARA RAJE 
(Jhalawar): Mr. Chairman, Sir I rise to sup-
port the demands for Grants with respect to 
the Ministry of Water Resources. At the 
same time, I wish to point out some discrep-
ancies and distortions which need to be 
rectified very urgently. 

The subject concerns at least 80 per 
cent of our population and the economic 
prosperity of our country is based on the 
development of our water resources. 

In all these forty-two years we have 
heard the Congress bleating on and on about 
the various good things it has done for the 
farmer-it has done previous little-the total 
irrigated area has increased over the years 
by a mere 2.4 per cent which is pretty 
shameful. At the end of 1987 the total irri-
gated area was on was only 30.7 per cent 
while 69.3 per cent of arable land still lies 
thirsty and poorly cropped. 

My distingu ished colleague Shri Dharam 
Pal Singh Gupta mentioned in his budget 
speech of 26.3.1990 while quoting the Eco-
nomic Survey. he said: 

"In 1965, the per capita availability of 
total toodgrains was 480.1 grams per 
day, out of which 61.6 grams were 
accounted for pulses, and418.5grams 
were accounted for by other cereals. 
That figure, in 1989 Le. after 25 years, 
has gone down-Leo the pulses con-
sumption hasgonedownto40.4grams. 
and the other cereals to 456 grams. 
thereby increasing the percapitaavaila-
bility only by 1.5 tolas. If you take into 
account the wastages of the prosper-
ous class ~nd the affluent class, proba-
bly that also has not been offered to 
them." 

tt can be argued that the population has 
increased and because of that there is cer-
tain pressure. That too, but to a large extent 
this is a direct result of our poor irrigation 
policy. Looking at this verY grim picture one 

expected this "rural oriented" government to 
make some marked policy improvements. I 
am disappointed to see that only Rs. 223 
crores have tieen earmarked under the ·the 
head of irrigation and flood control in the 
1990-S1 Plan budget which is only a mere 30 
crore improvement over the last Congress-I 
budget. It forms only 0.567 per cent of the 
total Plan outlay which stands at Rs. 39.329 
crores. 

Investment and technical clearance for 
medium and large scale projects are given 
by the Government of India. but except in 
some cases most funding devolves on the 
State Governments. This. I feel. is not en-
tirely fair. Most of the r~vers are inter-State 
and the development of the total river basins 
which is, surface flow and ground water. 
should be done on the basis of some master 
plan which should be the responsibilItY of the 
Central Government and which should also 
be done through some river basin authorities 
which have been proposed in the national 
water policy that was announced in 1987. 

During the monsoon season there is a 
tremendous flow in most river basins and 
that water should be trapped and diverted to 
areas deficient in water. Central initiative in 
this is also imperative. 

In the Central Assistance to the States 
weightage should be given to irrigation and 
power projects as in the Gadgil formula of 
1968-70. This seems not to have found 
mentionin the new formula and should be 
included Ten per cent of the total central. 
assistance given to the State Governments 
should be for irrigation and power projects 
and should be provided through some mecha-
nism such as the Power Finance Corpora-
tion-perhaps an Irrigation Finance Corpo-
ration so that some projects of huge dimen-
sion get assistance and come to early frui-
tion. 

14.54 hrs. 

[MR. DEPUTY-SPEAKER in the Chait) 

Look at the tremendous cost escala-
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tlons whICh are putting most of these proJ-
ects beyond our reach and making us feel as 
though we are chaSing a dream 

Let us take Rajasthan for example For 
the Indira Gandhi Canal Phase I an II the 
initial estimated cost was 66 46 crores Today 
the Indira Gandhi Canal Phase I IS costing 
As. 66 46 crores, Phase II Rs. 89 12 crores 
and both of these are updated to As 258 
crores and Rs 1,430 crores. The Jakham 
project whICh was Rs. 2 33 crores IS now Rs 
71.27 crores The Mahl BaJaJ Sagar project 
which was As 31 66 crores IS today now 
217 68 crores Can we afford these cost 
overruns? n thiS attitude continues, Will we 
ever be ableto but a State like Rajasthan on 
Its feet? 

There are several Inter-state nver mat-
ters pending with the Government of Indla-
with huge IrrigatIOn potential of which at least 
three or four pertains to Rajasthan Let me 
briefly go Into those 

First IS the Yamuna Water dispute It 
has been ~end,"g since 1974 ThiS project 
Involves U.P., Haryana. Rajasthan. Hima-
chal Pradesh and Deihl The Cauvery water 
dispute which has been taken up In thiS 
House many times and which Involves the 
States of Karnataka. Tamil Nadu, Kerala 
and PondlCherry, has been pending since 
1958 The T elugu Ganga Project water diS-
pute whICh Involves the States of Andhra 
Pradesh, Maharashtra, and Karnataka has 
been pending since 1983 The Ravi Beas 
whICh Includes the Nohar and S.dmukh 
projects and which Involves the States of 
Punjab, Haryana, Rajasthan, Nammu and 
Kashmir and Deihl ras also been pendmg for 
a long perIOd The Mahl BaJaJ Water dispute 
whICh Involves the States the States of 
GUJarat and Rajasthan has also been pend-
Ing smce 1980 Rajasthan IS demandmg 
somethmg like 12 NAH of the surplUS flood 
water of Ganga. And thiS dlspl:te has also 
been pending for a very long perIOd 

With administrative costs an project 

costs escalating agricultural produce suffers 
and there is an increase of imports. No 
developing economy can sustain or afford 
thiS. 

Let us look at some of the Govemment 
figures for Rajasthan regarding the creation 
of irngation potential. 

The irrigation potential created in the 
Pre-plan period was 0.32 m. ha. In the Plan 
penod 1951-85 it. was 1.39 m. ha. In the 
Seventh Plan 1985-90 the target was 0.39 
m ha. and the likely target to be achieved 
was 021 m ha At the end of the Seventh 
Plan, the likely potential to be created was 
1.92 m ha 

ThiS works out to less than 0.05 m. ha. 
per year and less than 0 25 m . ha. per five 
years. If one was to delete the pre-plan 
potential of 0 32 m. ha. then it works out to 
approximately 0 04 m. ha. per year (1951-
90) whICh IS 0 20 m. ha per five years. 

The proposal In the Eighth Plan is to 
bring about 0.68 m. ha under irrigatIOn which 
IS mere than three times that of the last forty 
years. It looks a little difficult, in fact not httle 
but very difficult to me And if thiS IS the case 
with Rajasthan, I hate to look at the overall 
picture. 

For Rajasthan's and and desert 
stretches Irrigated agriculture IS the need of 
the hour. MaJOr and medium projects are 
necessary to recharge ground water which 
IS being extraded In great amounts and 
which has very little chance of replenish-
ment The State has only 1 per cent of the 
country's water resource~ as against 11 per 
cent of the cultivable land and 72 per cent of 
the population IS engaged in agrICulture We 
have been reeling under a severe recurring 
famine whICh has created havoc with the life 
of the people, most of w"o are liVing below 
the poverty hne. We are talking about irriga-
tion here. People do not have even the 
drlnkmg water. 

Without a planned and realistic water 
policy we, In Rajasthan. are dead. 
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I stand here to plead for an early solu-
tion to these long pending matters and for 
greater central assistance for irrigation proj-
ects particularly in Rajasthan. 

I request that instead of banking on 
tribunals and courts which anow disputes to 
drag on ad infinitum. ad nauseum, an emer-
gency plan to be tackled by the Prime Minis-
ter himself be drawn up. I hope the hon. 
Minister will carry my plea to the Prime 
Minister with the urgency it deserves so that 
the matter is taken up on a war footing and 
time bound to a maximum period of six 
months. It must be on the Prime Mini~ter's 
priority list. It is time that we realised that 
irrigation and water resources are the na-
tion's life blood and it is time that we realised 
and gave It the importance that it deserves. 

I thank you very much for giving me the 
time to put forward my views. I would be 
grateful if some attention is paid on some of 
these points and try, for Rajasthan and for 
India as a whole, to bring out some changes 
in the policies this year. 

{ Translation J 

DR. DAULATRAO SONUJI AHER 
(Nasik): Mr. Deputy Speaker, Sir, I would like 
to put forward my views before the House on 
the issue 01 Agricuhure and Water Resources. 
70 per cent of the country's population lives 
in villages and their main vocation is agricul-
ture. The father of the nation, Mahatma 
Gandhi had said that this country cannot 
develop without rural development. But this 
rural development rQmains to be achieved 
as yet due to the wrong policies of the 
Government for the last 40 years. An imbal-
ance was created by allocating 30 per cent. 
Budget provisions for this 70 per cent rutal 
population and 70 per cent of Budget was 
allocated and utilised for the 30 per cent 
urban population. This led to further deterio-
ration and villages deserted and there was 
mushroom growth of slums In the cities. 

The present Deputy Prime Ministei, Shri 
Devi Lal, had raised the slogan of providing 
water to every field and work to every hand 

during elections. The rural masses particu-
larly, the farmers gave their supporttoJanata 
Oal on the acmunt. He had alSo declared to 
writeoff loans upto As. 10,000. Seven months 
have passed since then and the formula for 
waiving loans upto Rs. 10,000 has not been 
implemented in the real sense .. Peasants are 
agitated and the opposition wants to take 
advantage of the situation. h is for this rea-
son that the Chief Minister and the Minister 
for Co-operatives 01 Maharashtra havethreal-
enad to go on a fast unto d_h. Seven 
months have elapsed and therefore, the 
Janata Oal Government should come up 
with a concrete formula for writing off loans 
upto Rs. 10,000 within next two months, that 
is, after being in office for nine months. 

I would urge the Government to keep 
the prices of the quality seeds and the fertil-
jzers in check. Mr. Deputy Speaker, Sir, the 
sugarcane producers of Maharashtra are 
c:c1nfronted with a grave problem. India pro-
duces 80 to 90 lakh tonnes of sugar every 
year. Of this, the contribution of Maharashtra 
is 30 lakh tonnes, that is, thirty per cent of the 
total production. But due lack of proper plan-
ning in respect of the sugarcane crushing by 
the Governm~nt, the crop of sugarcane is 
still standing in the fields this year. The crop 
is rotting in the sun. Whether the crop would 
be harvested remains uncertain. The farm-
ing labour for harvesting the crop return to 
their villages after 15th May. Under these 
circumstances, it is essential to provide 
special benefits to the farmers, India cannot 
produce adequate quantity of sugar for 
domestic consumption. h requires 201.51akh 
tonnes of sugar to meet its requirement. 13 
to 15 lakh tonnes of sugar have to be im· 
ported. According tothe current market rates, 
Rs. 90 crores have to be paid in foreign 
exchange for importing one lakh tonne of 
sugar. On the other hand, we get only As. 60 
crares if we export one lakh tonnes 01 sugar. 
Keeping this in view, it the Central and the 
Maharashtra Governments have to give 
some relief to the sugarcane producers, 
then there is need to formulate a scheme for 
that. The Government of Maharashtra has 
proposed to the Central Government to 
announce free sale of the 100 per cent sugar 
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produced from the crop harvested after 1 sl 
April so that the consequent enhancement In 

the seIling price thereof may benefit the 
growers The Central Government gets As 
four and a haH crore as excise duty on every 
one lakh tonne of sugar produced I would 
like to urge upon the Central Government, to 
give subSidy to these farmers If It wants to 
benefrt them ThiS would evoke a poSitive 
response from the farmers I also demand to 
extend the dUration of Sampat Commission 
because II IS very beneflclalforlhe Industnes 
of Maharashtra The Central Government 
should bear the expendllu'e 01 Rs ~ 50 per 
ton ne for transporting sugarcane from areas 
lYing alit of the JUrisdiction of the sugar mllrs 
Only then these mills would run smoothly 
The Central Government has Issued the 
letter of Intent to 24 new Industrtes In Mahar-
ashtra In order to Increase the production of 
sugar But the National Cooperative Devel 
opment Corporation tnes to create hurdles 
The Board Intends first to reimburse the 
money gIVen to State Administration but thiS 
IS gOing to obstruct the economIC planning of 
the State administration But If the National 
Cooperative Development Corporation 
makes an equitable distributIOn of the amount 
to the state admInistration the problem can 
be solved The Corporation has arranged 
Rs two crore only for State administration In 
a year I demand that It should arrange As 
125 crores In the Eighth Plan so that 24 in-
dustries which have been Issued letter of 
Intent could operate There IS large scale 
production of onion In my constituency Eight 
to 10 lakh tonnes of onion out of a total 
production of 30 lakh tonnes In the country 
are produced In District NaSlk and sent to 
every nook and corner of the country But 
due to the wrong poliCies of the Government 
With regard to the distribution of Onion the 
farmers do not get the reasonable price for 
theIr crop between December and May and 
they are, as such compelled to launch agI-
tatIOn for th,s There IS need for formulating 
a genuine policy for export The atlltude of 
Nafed' that IS the channehslng agency IS 
akin to that of Bofors Nafed IS dOIng nothing 
for the farmers but at the time of exportIng 

Mm of Agnculture 

onIOn, this channehslng agency gets revived 
so that It can avail of Its approximately fIVe 
per cent com miSSIOn This InstitutIOn earns a 
profit of As 5 crores despite dOing nothing 
I demand that the Government should open 
the avenues of export tor everybody It IS not 
true that Nafed earns a commiSSIOn of 5% on 
onion alone Hthls rommlsslon IS reduced by 
a mere one per cent, the farmer would be 
able to earn Rs 15 per qUintal more Sec-
ondly, the direct repurcusslons of the Motor 
Vehicles Act enforced by the Central Gov-
ernment last year can be seen In the escala-
tion of transport charges affecting the farmer 
Underthe Act a truck can carr) not more that 
nine and a haH tonnes of load Instead 0113 
to 15 tonnes The truck that charged As 
4500 per 13 15 tonnes earlier, charges five 
to SIX thousand for Just nine and a half ton nes 
of onion from Naslk to Deihl Therefore, tt IS 
necessary to revise thiS Act, because thiS 
has laid an additIOnal burden of As 95 per 
qUintal on the farmers ThiS Act should, 
therefore, be amended or thiS Will turn to be 
another Bofors scandal The farmers can be 
given of Rs 30 per qUintal for growing more 
onIOn ThiS Will prevent them from launching 
agitatIOns 

Mr Deputy Speaker, Sir, besides, addi-
tional wagons should be prOVided by the 
Railway for transportatIOn of the produce 
when there IS an additIOnal demand The 
productIOn at row-milk In Maharashtra IS 35 
per cent The dairy farming In Maharashtra IS 
run both by the Government Sector and the 
Co-operatlve Sector 25 thousand employ-
ees are working In the Government Milk 
Scheme Due to the wrong pohcles of the 
National Dairy Development Board adequate 
loans are not given to the Milk SocIety of 
Maharashtra-the Government Milk 
Scheme Butler and Milk-powder are pre-
pared under th,s Scheme ThIS IS why 

MR DEPUTY SPEAKER You should 
talk In the context of the country 

DR DAULATAAOSONUJIAHER ThIs 
IS related to Maharashtra The farmer IS In 
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great distress there due to this system. 
Maharashtra produces 12 thousand metric 
tonnes of Milk-powder and four thousand 
metric tonnes of butter which the Govern-
ment of Maharashtra has ... 

MR. DEPUTY SPEAKER: This issue is 
discussed in the Assembly as well. 

OR. DAULATRAO SONUJI AHER: This 
is Governmentisation and it needs to be 
checked. In Maharashtra, the irrigated area 
is just 12 per cent and all the projects of 
irrigation have a capacity of irrigating only 
32% of the total area. I, therefore, urge upon 
the Central Government to give a considera-
tion to the Lift and Deep Irrigation Schemes 
that will help in increasing the irrigated areas 
two to three folds. I am hopeful that the 
Government would ponder over it and make 
efforts so that there are more and more 
irrigated areas in the country. 

·SHRI BH. VIJAYKUMAR RAJU (Nar-
asapur): Mr. Deputy Speaker, Sir, system-
atic programme for the development of irri-
gation facilities in the country was taken up 
right from the beginning of the planned pro-
grammes. This has enabled Ind.ato increase 
the food production from 50 miUion toofles to 
172 M. Tonnes. The major irrigation projects 
like 8h.akra. Beas, Hirakud, Rama. Ganga 
and Nagarjunsagar were constructed over 
tna major rivers like Ganga, Yamuna. Beas, 
Brahmaputra, Krishna and Godavari. As a 
resuJt. we could extend irrigated Agriculture 
to as large area as possibte. This approach 
has paid rich dividends as the country has 
become self sufficient in food-gra;ns~ But at 
the same time we are facing some practical 
problems like unequal distribution of water. 
We are not in a position to supply adequate 
water in a required proportion through our 
major projects to all the irrigated areas. We 
have failed to ensure assured water supply 
to all the crops in all the regions. Our expe-
rience shows that while there is misuse of 
excess of water in upper reaches, there is no 
adequate water available inthetail-end areas. 

Rs. 44,000 crores were spent during VI and 
VII Five Year Plans to provide water to 113 
M. hectares. U.P., Bihar, West Bengal, 
Andhra Pradesh, Tamil Nadu and Karnataka 
States have made much progress in carry-
ing out studies with the help of Central Water 
Commission regarding availability and utili-
sation of water. But, Sir, we have to admit 
tt'lat the projects have not been completed in 
time and as a result the cost has gone up 
many folds. Even today 42 years after our 
independence, cities like Madras are suffer-
ing from acute water shortage. In Hyderabad 
also people get water once in three days. 
The demand for water for diverse purposes 
like domestic, industrial, Agricultural, hydro-
power and navigation is increasing rapidly. 
The Central Ground Water Board has com-
pleted a survey of an area of nearly 28 lakh 
Kms my March 1989. The entire country 
would be covered by these surveys by the 
year 1990-91. Sir, the Annual Report indi-
cates that 13.5 M.H. of land has be~n pro-
tected from floods during the S.eventh P1an 
period with an expenditure otRs. 2000crores. 
Committees on Flood Management has been 
appointed to suggest ways and means to 
prevent floods in Slates fike Bihar , UP. Orissa. 
Assam, Arunachat Pradesh~ Uanipur, 
Meghataya, Yzaam, Nagata~andTrl>ura. 
Similar Committees should be constituted in 
other stales in the country so as to save the 
entrre country ~rom floods. Sir, Government 
should show more interest in the flood 
management Flood management works 
carried out upto March, 1989 are: 

(a) Embankments 

(b) Drainage Channels 

(c) Town protection 
Works 

(d) Villages raised 

15,467 Kms. 

30,199 Kms. 

765 Nos. 

4,705 Nos. 

Apart from the above worl5s, 27 projects 
which include 21 new and 6 reyised ones 
were considered for the flood control and 

-Translation of the speech originally delivered in Tamil. 
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multi-purpose utlhsatlOn dunngthe year 1989-
90 An estimated expenditure of Rs 2400 
crores was accepted to create an additional 
IrngatlOnal potential of 10 lakhs and 50 thou-
sand hectares The projects have to be 
completed In time OtherwISe the cost esca-
latIOn may cost the country very much Sir, In 
the nameoftaklng safety precautIOns, crores 
of rupees are being wasted every year 

In every flood season thousands of 
hectares of land IS being submerged Incur-
nng heavy crop losses and wastage of hun-
dreds of crores of rupees To aVOid continu-
ous expenditures on floods and Incurnng 
heavy crop losses, projects should be under-
taken so as to make a permanent solutIOn to 
the flood problem 

Due to heavy floods In 1989 Andhra 
Pradesh, Assam Kerala, Karnataka and 
Maharashtra states were affected very badly 
The total loss In these States reported that 
an area of about 10M Hectares were af-
fected very badly About 2000 people and 75 
thousand cattles were reported to have been 
lost The total value of damage as tentatively 
assessed by the States concerned was 
reported to be of the order of about Rs 2,380 
crores Andhra Pradesh was worst affected 
by the floods dunng 1977, 1983 and 1986 
and 1989 

Sir Andhra Pradesh had been receiv-
Ing step-motherly treatment all these years 
No development of IrrigatlOnal faclhtles has 
taken place In Godavari Delta after Inde-
pendence 

Though a barrage was constructed at 
Dhavaleshwaram to store more water the 
IrngatlOn system was not developed at all 
The entire IrrigatIon water distributIOn sys-
tem has to be modernised Immediately The 
old sewage systems are stili continuing the 
drainage system IS not working completely 
The rIVer bunds are completely In a bad con 
drtlOn The majOr drains are SIlted The 
medium and mmor drams are not traceable 
at all Hence Immediate steps should be 

taken to modernISe the ImgatlOn In the entire 
Godavari delta area Sir, we have to take 
every step towards better utilisatIOn of water 
We have many sources ~lke map Irrigation 
projects. minor Irrigation projects. ground 
water and the water available through melt-
Ing of snow. We have to see that every drop 
of water available IS used and not wasted. 

As I mentIOned earher we should take 
steps to avert floods We are concentrating 
on finding out new sources of water but we 
have not so far diverted our attentIOn to-
wards better utilisation of water which IS 
already avaalable The amount spent so far 
did not realty do any good Money has not 
been spent property I want to CIte an ex-
ample In thiS con nectlOn DUring 1989 Andhra 
Pradesh has experienced heavy rains Rs 
one crore and 20 lakhs have been gIVen to 
the State for repamng the damaged drains 
But only 5% of the amount was really spent 
and remaining 95% was miSUsed Enqulnes 
conducted later proved thIS bitter truth So, 
Sir, when only 10% of the money IS really 
utilised In a constructIVe way, how can we 
hope that we Will develop and prosper 

Sir, as the House IS well aware, Andhra 
Pradesh reeled under an unprecedented 
cyclone In the year 1977 Everything was 
washed away by the tidal waves loss of life 
and property was quite unprecedented Again 
the tidal waves are once again lashing out at 
our State now Every one IS aware that the 
State IS In the gnp of cyclone once again The 
loss of life and property IS expected to be as 
much as It was In 1977 My constituency IS 
reeling under cytlone TIght now I stayed 
back only to rruse the matter In the House 
Sir, I am thankful to you for proV1dmg me the 
opportunity to raise the ISsue In the present 
cyclone, all the roads In the area have been 
washed away The movement of trams have 
come to a standst.1I People In the area are 
struggling hard to survive Constant fear of 
death and loss of their property IS haunting 
them, more than a Jakh families have already 
been shifted to safer destinations Sir, the 
experience In the past 40 years shows that 
the tidal waves are hJttlng only certain pock-
ets In the area "IS not at all difficult to locate 
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the vulnerable points. Whenever tidal waves 
hit these areas, the Central and State Gov-
ernments announce a prl,. gramme to protect 
the area in the future. Th~y speak of raising 
protection walls and taking every safety 
precaution. Yet, years are rolling by and 
nothing concrete is coming out to protecJ the 
area from the waves. Once again there is a 
danger of loss of life and property thiS year. 
Hence I urge upon the Govt. to take steps 
atleast now, to protect this area from the fury 
of tidal waves in the future. An expert Com-
mittee should be appointed to identify the 
areas which are likely to be affected by tidal 
waves. Its recommendations should be Im-
plemented strictly. The Central Government 
and State Governments should not run away 
from their responsibilities_ It is a joint respon-
slbility. The Central Govt. has an enormous 
responsibility on Its shoulders. 11 has to dis-
charge its responsibility. 

Sir, the droughts and floods are a recur-
ring phenomena. Certain parts of the coun-
try get washed away by the floods while 
other parts face an acute drotJght. A Com-
mittee should be constituted to look into this 
major problem. Mere constitution of a com-
mittee will not serve the purpose. Its recom-
mendations have to be implemented strictly 
and sincerely. Governments may come and 
Governments may go. What is important is 
the identification of problems and finding out 
solutions to them and their strict implemen-
tation. Whatever might be the cost. we should 
imptement the recommendations of expert 
commlttee_ Then only we. wilbe in a position 
to get rid of the tWin problems of droughts 
and floods. 

Sil.. aEll!'-agaR ~.,...10- the:-CenlfaL-
G:Jyemment tn mme to-tbe resCue of our 
StaleG:M!mmentin tilfin90ver the present 
crisis...berpsluu4dmme ifthfne._ ",_11.1:1&-
noltelpit.itdoesDJlQJln8lRttme. Atfeastttris 
time. I hope the Central Government would' 
reteasesutfieterfl money 10 rescueto victims 
of the present cyclone. Hon. Parliamentary 
Affairs MinisterShri Upendra has announced 
in tbe- House- th1s morning that the Hon. 
Prime Minister is going to visit the cyclone 
affected area tomorrow. I am grateful to the 

Prime Minister for his gesture. I hope he 
would do justice to the cydone affected 
people in my State. 

Sir, I conclude my speech by thanking 
you for providing me this opportunity to speak 
on the Demands for Grants related to the 
Ministries of Water ResOurces and Agricul-
ture. 

SHRI VIDYADHAR GOKHLE (Bombay 
North Central): Mr. Deputy Speaker, Sir, I 
thank you for giving me an opportunity to 
express some of my personal views on water 
resources. A meeting of the National Water 
Resources Council was held. Also a number 
of committees had been constituted on that 
subject and a number of seminars have also 
been held but till now no clear cut national 
policy on water resources could be formu-
lated, that is the factual position in this re-
gard. While framing such. a policy the inter-
ests of the entire country should be kept in 
mind. The entire water wealth of India be-
longs to all her citizens. It is only to maintain 
and strengthen the traditional bond which 
our rivers have with the nation's rich cultural 
heritage that the following shlokas are re-
cited whenever the 'mangal kalash puja' is 
performed here in this country:-

"Gangecha yamunechaiva, Godavari 
Saraswati. 
Narmade Sindhu Kaveri Jalesmin 
sannidhim kuru. II 

What lmean tp say is that the smpe of 
the-pohcy. on water resowces ~ net be 
limited to States along: The-late Adtarya 
Kaka Kalekar called the rivers as~lok Mala'. 
these rivers if property managed can cater 
b1hen e : d 5110ltllllyclihe iB e a, I B tiMing.tJear 
them butalsoofll1OS&:.wbgliv&in ttJe-farflung--
areas. 

Sir. in our country .. ri¥ersCJJ8'-tl)8lioaaf 
resource.- fDtar S1ate Water_~wisas 
only whenthirlactis-nata € '4ledt1Jallinis 
entirety. A number of waterdispules-bave 
arisen in- our country which remain as yet 
unresolved and these issues require a cate-
goricaJ stand on the paltotthe Government 
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Forthe lastfourdecades, we have been 
witnessing the persistent Incidence of natu-
ral calamrty of drought and heavy rains In 
India Not only that we find here that a 
tendency of untimely drought at the time of 
Kharif crop and then occurrence of heavy 
rains In on Increase Why does rt so happen? 
Why IS there a scarcity of water after the 
monsoon, despite a heavy rainfall of 12,000 
mm In CherapullJee? Why do waterfalls dry 
up In hilly areas? In 1977, two crore hectare 
of land was treated as failing In the flood 
prone area but now the area covered under 
thiS category IS seven crore hectare Why did 
such a situation anse? How IS It that we have 
reached a stage when people say "Bharat 
ten Ganga Malll?" Rich people Install pump-
Ing sets and tubewells to exploit maximum 
quantity of ground water Isn't there a need 
to curb this practice? What IS the reason that 
coastal land IS haVing more and more ele-
ment of sallnrty? Our national policy on water 
resources does not have an answer to an 
Inumerable number of such questions What 
IS the baSIC reason behind thiS sad State of 
affairs? 

The baSIC reason IS that we have disre-
garded Indian traditions and conditions and 
blindly followed the ways of developed 
western nations America has adopted a 
new strategy of discharging the waterof one 
river baSin Into the another Blind and unre-
stricted follOWing of thiS method Will prove to 
be not only costly but also a dallgerous 
adventure In respect of our nature ThiS 
shows that the water Of every river has some 
unique bIOlogical and chemical qualities The 
water of a particular river encourages the 
growth of a particular type of vegetation and 
a particular typ@ of liVing beings feed on It So 
an Inter-baSin transfer can gradually de-
stroy, Certain Vegpt~tlon and a particular 
type of organism 

The National poltcy on water resources 
should not only aim at the avallablhty of 
water In abundance but also concentrate on 
Its qualrty It would be wrong to use water 
contaminated by insecticides and nrtrates 

Min. of Agriculture 

Modern agricuhural technique involve an 
extensive use of chemICal fertilizers. With 
the result that nitrates and sulphides mix up 
with the ground water to make It a poisonous 
substance. Is such a water fit for consump-
tion? Through the generations In thiS coun-
try, water has been called life and nat death 

Water resources are dependent on for-
est wealth. Dense forests In the hl9her 
reaches of mountams enable the smooth 
conversion of stream onto water Dense 
forests ensure the conservation of rain water 
thus saving rt from the process of evapora-
tion These forests have the ~apacrty of 
holding upto 97% of rainwater Instead of 
spending huge amounts of money on the 
construction of big dams, protection and 
conservation of forests would be a natural 
and cheaper way to store water 

The use of restraint IS a must In respect 
of Irrigation The famous Soviet SCientist, 
Victor Kovra has said that 

[English] 

The trouble IS the biggest where Irriga-
tion IS the biggest 

[Translation] 

Excess IrrigatIOn leads to salinity of SOil 
which reduces fertility of that land 50 In dry 
areas dry farming should be practised in-

stead of resorting to Irrigation Percolation 
tanks should be set up In regions which are 
rocky and humid The co-operation of farm-
ers and voluntary organisations IS very es-
sential In the prOf'..ess of Irrigation Industries 
requIring a large quantity of water should not 
be set up In the areas where water IS scarce 
Now It IS becoming clear that construction of 
concrete dams In tropical regions IS not to 
give expected results The mam benefrt of 
these dams IS reaped by the Industrtallsts 
and urban-dwellers In the form of cheap 
electrlcrty These dams form a chain of stag-
nant reservoirs In rivers Doing thiS IS as 
good as stopping the process of natural 
pUrification of rivers ultimately leading to the 
depletion of our water resources Construc-
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tlon of large dams disturbs the ecological 
balance in catchment areas of rivers be-
cause of excessive deforestation before and 
after the construction of such dams. The 
stagnant reservoIrs created by the dams 
lead to water-borne diseases. Further it 
causes earthquakes and what is most seri-
ous is that ~ displaces forest dwellers and 
destroys their trad~ional way of Irte. 

In short, the question of national water 
resources IS connected with the fertlhty of 
land. forest resources, pollution, quality of 
foodgralns and such other Issues We must 
not Ignore thiS aspect and blindly follow the 
path of modernization Without giving due 
welghtage to at! these factors 

With these words I conclude my speech. 

MR DEPUTY-SPEAKER. You haveput 
forward a new view pomt 

SHRI RAMDAS SINGH (Glrtdlh) Mr 
Deputy Speaker. Sir. agriculture and water 
resources are complementary to each other. 
Iwas listening Intentlytothevlews expressed 
by an hon Member on the subject of water 
resources I entirely agree With It that the 
national poliCY on water resources was not 
framed In India Itself In 1978, we formed a 
team of some Junior engineers and went 
around the Himalayan foothill region and 
also the hilly regions In South India Thereaf-
ter. we drew up a plan and presented It to the 
Government. Unfortunately the Government 
expressed rts Inability to put the plan In 
action on the ground that rt Involved a heavy 
expenditure. The late Shrt Kedarnath Pan-
dey had also raised thiS pomt dUring hiS 
tenure but that plan could not be Imple-
mented 

Due to non-Implementation of the above 
proposal, the country IS experiencing floods, 
drought, power cnsls and other such prob-
lems linked With water. Various Situations 
emerging out of the above problems have 
been attributed to thiS reason only In our 
Pur:1nas and In the history of our culture. 
rivers have been described as mother As 
my hon friend has rightly said that there are 

rivers in other parts of the world and more or 
less they affect hum~n lives of their respec-
tive countries. Butthe rivers of India have got 
some peculiarities of their own. For example. 
Ganga is the symbol of unity. Similarly, 
Godavari is called the Ganga of the South. 
People believe that Godavari orig inated from 
Gangotri i.e. Mansarovar located at the 
Himalayas, flew underground and appeared 
on the earth in the South. I would net. like to 
take much time of the House on this point. 
But I would make a strong point w~h regard 
to proper utilisation of water. I had made 
some suggestions In thiS regard. But the 
previous Government abandoned the pro-
posal With the remark that ~ Involved a huge 
expenditure. We had chalked out this plan. 
Under the plan, It was assessed that the 
Southern mountains and mountains falling 
Within the Vindhya range are located at a 
height of 12,000 feet from the sea level. 
There are rivers In North India too. We feel a 
bit ashamed to call a river as Smdhu, other-
wIse Sindhu IS no way less Important a river 
than other rivers of the world. Some years 
ago, India was bemg known by thiS region, 
but rt IS no more a part of our territory. Of 
course, there are other rivers In our country 
and we call them national rivers. 

MR. DEPUTY SPEAKER: Ram Oasji, 
please come to the pOint. Time IS short. You 
are devlatmg from the point. 

SHRI RAMO AS SINGH: I am not devi-
a,tlng from the point. I have~een people 
getting a lot of time. If you say I wiU sit down. 
The rivers passing through Punjab are lo-
cated at a height of 15,000 feet from the sea 
level. I suggest that a channel to flow the 
waters of these river should be dug from 
Bhakra Nagai which would reach Bihar 
through U.P. The flood waters of Bihar should 
be drained out to South through this channel 
which would pass through the water falls of 
Madhya Pradesh. In this way U.P .• Bihar and 
West Bengal could be saved from the fury of 
floods and an irrigation network could be 
pread across the country. More electricity 
could also be generated by setting up tur-
bines at low costs. This will remove the 
shortage of electricity in the country. 
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The electricity generated through Ther-
mal Power Stations causes huge losses to 
the country. lakhs of tonnes of coal is burnt 
in this process. But hydro electricity could be 
produced comparatively at a low cost. There 
are several suitable sites in Central India 
where hydro-electrieitycould be produced a1 
a low cost. The States of Bihar, Orissa, U. p. 
suffered huge losses in terms of human 
lives, cattle heads and crops during the last 
41 years. Had the water scheme been imple-
mented at the national level. the above losses 
could have been avoided. You can imagine 
how much money the country must have 
spent in paying compensation and other 
expenses. Had the water scheme been 
implemented, the country would have in-
curred less expenses. Droughts could have 
been checked at lesser expenses than the 
money being wasted these days. There is 
still a need to execute the above scheme. H 
would not involve much expenditure. We 
can save the flood-hit areas at less ex-
penses under the above scheme. 

Thermal Power Stations are being set 
up in the country and coal in large quantities 
is being burnt in the Thermal Power Stations 
to generate electricity. " we go on burning 
coal in this manner, the coal reserves in the 
country Will exhaust in 75 years. In order to 
save the coal reserves and generate elec-
tricity, the only option open before us is to set 
up a water resource gnd atthe national level, 
If the waters of rivers originating from the 
Himalayas CX)uld be channelised through 
Godavari, the Ganga of the South across the 
\fidlyad1at..thewlOftprodudioo-w.Gutaral 
and Maharashtra coufdbeboostedtoa great 
extent. ~ and power tacilities in these 
Stares could. be further augmented. In our 
~lIlentare hageftlSOUlC8S.ofWillel. 
If water could- ba contIOIed-thmugb a na--
IiDRal sdleme.1 could M,u Ie) best useiJ 
1I1eWUidrf-

~time·is·shoft f am nofgoing inIt 
detaiIs'. ~shal-F ina deb:iiIs utS8IM later 
occaston. The Government shouJd ascar· 
tain asto how much foss was caused when 

waters reached ff'9'Tl one State 10 the other. 
Had we spent just 20 per cent of the above 
amount and controlled water by preparing a 
master plan, we could have saved the coun-
try from a huge loss. As such an effective 
water scheme may please be prepared to 
utilize water 10 the optimum level and in-
crease electricity generation. 

I would tike to thank you for providing 
me time to speak. 

[English] 

SHRI M. SELVARASU (Nagapattinum): 
Mr. Deputy-Speaker, Sir, I welcome the 
Agricuhural Policy of the Central Govern-
ment. The Government has announced to 
allot half of the budget amount towards the 
development of agriculture and the upliftment 
of the rural areas. I request the Govemment 
that it should take care to see that the allotted 
amount reach the deserving people at the 
lower level. Our experience in the past is that 
the poverty alleviation programmes and other 
schemes in the Five Year Plans, benefits 
only twenty per cent of the beneficiaries. 
Major part of the funds were swallowed by 
the intermedic.. ,;es. All the schemes of the 
Government should be implemented with 
the involvement of the people and checked 
by popular rommittees. 

Even after 43 years of our Independ-
ence and seven Five-year Plans, two-thirds 
of the cultivable areas are depending upon 
monsoon and have not been provided with 
any assured irrigation. The peasants ptough 
and sowthe seeds and look upon the sky for 
rams-. lbisishtOOmmonteature aloverthe 
country. Because of the faiture of the m0n-
soon the aops get dried and the peasants 
have to hear-aI the expenses_EspeciaHy in 
tIIe--norHIeItaic araas, the--peasants bave 
... weBs spendirIQ their awn IIIOn8J and 
wiIbot.t the support or aid from the Stata 
Gases_ nIso 

It TamI .... lie fanlatnlike'lJfodem 
Baheeialbau; ~ wets in the rocky soils. 
The weBs are 8VefI hundred feet in depth. 
Acmtding 10 the officiaf report. there are 
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more than 12 lakh energised pumpsets for 
IrngatlOn Nowadays, the ground watertabl@ 
IS gOing down 

I would hke to bnng to the notice of the 
House, that In Tamil Nadu Itse~ the farmers' 
agitation started In the early 70's The mam 
reason for the agitation IS their debt burden 
The peasants could not repay the amount to 
the cooperative SOCieties But the Govern 
ment and the financial institutions labelled 
them as Willful defaulters 

The National Front promised to waive 
the loans of peasants It IS In the election 
manifesto But J am sorry io say that the 
Government has retraced from Its own prom 
Ise Generally, the peasant community IS 
dlsappomted The Government anrtOunced 
that the remiSSion Will cover only short term 
loans Further It says that the wilful defaul-
ters Will be decided by the bank officers ThiS 
may lead to corruption and reduce the number 
of genuine beneflclanes I request the Gov 
ernment to be generous enough to give at 
least guaranteed benefits to the peasants 
while waiving the loans 

The Government should consider re 
structuring the cooperative ftnanclng Instltu 
tlons Now there IS a threetler system Be-
cause of th,s overhead charges and Interest 
rate Increase and all other burdens have to 
be shouldered by the peasantry The mter 
est h as been raised up to 13-1 7 per cent 
Virtually the cooperative credit societies are 
substituting only the moneylenders So my 
request IS to reconstitute them Into two tier 
system so that the burden can be reduced 

I would like to reiterate that the Govern-
ment should fiX the price of paddy In panty 
With that of wheat For nurturing the paddy 
up to the time of harvest, the peasants have 
to provIde more wettmgs than that for wheat 
and thus have to bear extra expenses From 
all aspects, the rural workers are worst af-
fected They have to migrate from their hVlng 
places to far-off places In search of Jobs In 
the lean seasons The local agTlcultural 
workers should be gIven preference In de-
velopment and rehef works Contract system 

should be abolrshed 

The Governme"lt must fulfil the demands 
of the Agricultural Workers' Union by enact-
Ing a comprehensIve legislation 

Lastly, lam an elected member from the 
Nagapattmum constituency whIch IS In the 
Cauvery delta and has been worst affected 
dUring the last few years because of the 
Cauvery water dispute I wholeheartedly 
welcome the Supreme Court's deCISion and 
request the Government to take effective 
steps to appoint a tribunal on a time-bound 
baSIS to resolve the long-pending dispute 

[TranslatIon] 

SHRI RAJDEV SINGH (Sangrur) Mr 
Deputy Speaker SIr dIesel IS an essential 
Input for all types of agricultural operations 
The hike In the pnce of diesel In the current 
Budge has adversely affected the farmers 
The farmers Will be no way benefited by the 
Increase In support price of wheat because 
the pnce of diesel has also been Increased 
Simultaneously There IS no agricultural 
operation which could be undertaken With-
out diesel The whole House IS unanimous to 
Withdraw the hll<e made In diesel price ThiS 
Will help us win the confidence of the farm-
ers ThiS Will make the farmers realise that 
the National Front Government IS listening to 
their grievances and trying Its best to solve 
their problems The hike effected In the prtce 
of diesel IS not at all justified on any ground 

Secondly, the Increase announced In 
the support price of wheat IS not adequate 
The farmer cannot recover the cost of Inputs 
he uses for prodUCing crops Three to four, 
years ago the Agrtculture Unlverc:l1y, Ludhl-
ana through a survey ascertained that the 
cost of production of wheat comes to Rs 240 
per qUintal As such the price of wheat should 
be fixed keeping In view the cost Involved In 
Its production Due to further Increase In the 
prices after the above survey, the cost of 
production of one qUintal of wheat comes to 
Rs 325 The pnce of wheat should be fixed 
keeping It In view the above fact But the 
support price of wheat was fixed at Rs 215 
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per quintal whICh is an mJustlce to the farm-
ers. I would like to request the Government 
to announce payment of bonus to farmers. 
Just as bonus was announced earlier after 
the harvesting of paddy crop, similar pay-
ment of bonus to farmers may also please be 
announced by Increasing the price of wheat. 
In this way, the Government would cham-
pion the causes of the farmers and win their 
confidence. It IS very essential that the farrr.-
ers of the country should get the remunera-
tive price for their produce 

Thirdly, I would !Ike to point out that 
prtce of wheat was Increased now whereas 
the farmers had already supplied large 
quantrtles of wheat to the mandls. They are 
bemg paid at the old rate. As such the 
Government should make necessary ar-
rangements to see that the farmers are paid 
remunerative pnce as announced bf the 
Government. 

With these words, I support the De-
mands for Grants 

16.00 hrs. 

[English} 

DR. ASIM-BALA (Nabadwlp): Mr. Dep-
uty-Speaker, Sir, when the present Govern-
ment came to power, at that time the hablll-
ties of the Government were Rs. 260,000 
crores, while the Interest burden amounted 
to As. '7000 crores annually. It IS a heavy 
habil~y that the prevIous Government handed 
over to this Government. The present Gov-
ernment have declared that 49 per cent of 
the Budget would be allocated for the rural 
masses, as against 44 per cent allocated for 
thIs purpose by the prevIous Government m 
1989-90. This IS a welcome approach by the 
present Government. 

The food production In our country has 
come uptothe lavelof 170milliontonnes per 
year through the green revolution and that IS 
only due to two major crops, that IS wheat 
and rice with their production at the level of 

Min. of Agriculture 

56 per cem and all the other crops with their 
production of 44 per cent. The produdion in 
respect of pulses and edible oils has come 
down. h is unfortunate, that the previous 
Government did not give a proper thinking to 
the agricultural development. 

As we know, 76 per cent of our popula-
tion lives in the villages and they are mainly 
responsible for the production of foodgrains 
supplied throughout the country. But it is a 
prty that the rural people are not getting their 
proper food requirement. While in 1976, they 
were getting only 492 grams per head per 
day, It got reduced to 490 g rams in 1986; that 
means the availability has gone down. The 
green revolution has benef~ed only those 
who have more land that is, the landlords, 
and It has not been spread all over the 
country. tt IS confined only to some pockets, 
specially In Punjab and Haryana. Though 
the green revolution was much publicised, at 
present, Its benefits have not gone to the 
landless people, small and marginal farmers 
and the common people as a whole. 

The Government should evolve a proper 
system for the supply of fertilizers and seeds 
to the farmers well In time. Though the pres-
ent Government has taken some measures 
In thiS respect, but it IS unfortunate that the 
fertilizers and the seeds did not reach to the 
rural people well In time. It IS of utmost 
Importance that these quality Inp. " ~hould 

be made available to the farmer':, .n time 

We feel proud of the green revolution, 
blue revolution and the white revolutIon but 
It IS unfortunate that the actual consumption 
by the common people has not come up to 
the desired standards. Still, the rural people 
are not getting their proper food. 

We must pay more attention In respect 
of making use of the modem technology in 
matters of fertilizers, quality seeds etc. to 
obtain opttmum results. 

The Government have some pro-
grammes for giving guidance and education 
through extension services to the farmers, 
but that is not very effective. My personal 
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view IS that whatever programmes the Gov-
ernment have In this respect are not being 
Implemented either because of the bureau-
cratIC attitude or because of the lack of 
politICal will I request the Government to 
take these things very seriously and sin-
cerely The people, specially In the rural 
areas, have given their mandate to the pres-
ent Government and they expect a lot from 
us and we should not forget their aSpiration 
In thiS respect 

A word aboutthe land reforms It "as not 
been Implemented yet Wrthout the land 
reforms people Will not get the l'ltended 
benefits 

There IS another very Important aspect 
whteh requires attention A number of gradu 
ates In disCiplines related to Agnculture 
Universities 10 the country come out every 
year The numb~r of s.uch graduates who 
come out of the colleges every year and 
8000 agricultural graduates 1800 veteri-
nary gr lduates 510 home science gradu 
a1es 900 daIry science graduates etc but It 
IS unfortunate that they are not properly Uti' 
Ised In their respective fields Further the1el-
lowshlp that they are getting IS much less 
and that needs to be Increased on the hnes 
of the other profeSSIOnal graduates hke 
engineering graduates, medical graduates 
etc There should be no panty among the 
profeSSional students and as I said the 
follows hip of the agricultural and veterinary 
scholars should be Increased 

Further these categories of profeSSion 
als should be recognised as techr'llcal pro 
fesslon but that has n01 yet been agreed 
There IS an urgent need to recognize them 
as technical persons These persons can be 
an asset 10 the rural development If they are 
afforded with opportunities and proper fac"l 
ties In the rural areas they could be working 
more effiCiently But at present they are not 
being properly utilised so far We are talking 
of noUrishing and delICIOUS foods, like eggs, 
meat, fish. paneer etc 1 but how win we get 
them. we do not know Government must 
look to thiS Side also 

Then, I want to bTlng some Information 
In thiS House Our pepple are getting only 
115 grams of milk, one gram of 9Q9 and four 
grams of. meat per day per head and the 
Budget allocatIOn tor ammal husbandry IS 
one-tenth of the total agncultural Budget but 
the contnbutlOn of the animal husbandry IS 

one third of the total GDP of the total agncul-
tural sector 

As I said Government should gIVe more 
Impetus to the rural development The vaTl-
ous programmes hke NREP. IRDP etc have 
been ImplementPd In a casual way, they 
need to be strictly Implemented Govern-
ment must take these things very senously 

In thiS country the agricultural gradu-
ates are very much unemployed We have a 
total number of 57744 branches of the na-
tionalised banks throughout the country and 
only 7356 agricultural graduates are working 
there It IS my rpquest that we should utilize 
these technICal people for rural develop 
ment That would help us In uphftlng our rural 
masses 

Lastly, I would request that the curncu 
lum of the agricultural Universities must In 
elude the land reform the SOCial system, the 
caste system, SOCIO-economlC cuhure and 
what IS communalism, that IS, they should 
know the SOCIal structure of the oountry That 
would give them an Idea of the true eXisting 
conditions so that they keep that In mind 
while they come out and serve the people 10 
the respective fields 

[TranslatIon) 

SHRI ASHOK ANANDRAO 
DESHMUKH (Parbhanl) Mr Deputy 
Speaker, Sir, I am glateful to you for provid-
Ing me tIme to speak India has, pnmanly, 
been an agncultural country from time Im-
memortal All hon Members Sitting here 
have been elected by the farmers and thus 
they represent them Our hon MIOIster of 
Agriculture IS also a 1armer and he teels 
proud to can himself a farmer It IS Indeed a 
great thing We find that even after 42 years 
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of Independence, there has not been as 
much increase In the agriculture growth rate 
as It was supposed to be Other countnes 
like China, Taiwan, Israel and South Korea 
are much advanced m this field as compared 
to our country. The growth rate IS 5 to 10 per 
cent In those countnes. Though Pakistan 
Bangladesh and Shn lanka are prone to 
natural calamities, yet they are ahead of us 
In the field of agriculture Why did it happen? 
It IS a very deplorable Situation. I would like 
to make a few suggestions With regard to au r 
National Agricultural Policy. These sugges-
tions should be taken Into account while 
Implementing the Eighth Five Year Plan. 
Some of the main pomts I would like to make 
Include water management. development of 
hortICulture, agricultural forest. agro proc-
essing and farming system 

Mr Deputy Speaker, Sir, water IS the 
prime necessrtyfor agriculture Butthe water 
management program mes are not bemg 
Implemented properly TOday, there are a 
number of schemes with the Government 
VIZ E.C G. R lEG P. D P.A P and 
N R.E P. But these schemes are not being 
Implemented properly These schemes could 
run well rt the farmers are given proper co-
operation. Development of horticulture should 
be done alongwrth agriculture ThiS Will 
ensure economiC development of the Vil-
lages Forthlspurpose.lncentlves should be 
given to grow frUit beanng trees In the Hills. 
PlainS and the areas haVing abundant water 
according to the climatiC conditions of the 
region. In the areas haVing more water trees 
of Mausambl. banana, pears etc may be 
planted on a large scale and In the areas 
haVing less water, trees of plum, mangoes 
shall have to be planted 

The farmers will have to set up the 
processing units based on new techniques 
whICh WIll create not only employment op-
portunities for them but they will also get 
reasonable prICes for the" produce. It will 
make the farmers prosperous. I would also 
like to make a suggestion that cold storages 
should be set up on a larger scale so that the 

farmers can get the maximum benefits of 
their agricultural products. Besides, the 
Govemment can get the farmers, the bene-
fits of export of various kinds of fruit juice, 
such as mango juice etc. to the foreign 
countries. For this purpose, a large number 
of mango trees will have to be planted. 

Now-a-days, what is all the more neces-
sary is to bring larger areas under the cover 
of forest. Several programmes have been 
undertaken for this purpose. Though, crores 
of trees have been planted but these are to 
maintained properly. I would like to suggest 
that the IntenSive Forest Development Pro-
gramme should now extend to the roadsides 
and the bank of rivers and fallow land. The 
Government should ensure that the trees so 
planted are always maintained . Today, these 
large scale felling of trees is having ItS ad-
verse effect on our enVironment, and directly 
affecting our agricultural crops also. 

Now, I come 10 the Farm System, 
whether rt is Poultry System, or the Dairy 
Farming. Today, It IS necessary to adopt a 
Farm System In India This system IS based 
on the prinCiple of mutual dependence. The 
farmers can not prosper if they are solely 
dependent on theIr agricultural farms. How-
ever. he may reap greater benefits If he adds 
to his work of agricultural farming, actlvrtles 
of Milch Cattle Farming. Poultry Farming, 
Fishery, Dairy. Sericulture etc. It will also 
herald to the farmers the days of his all round 
development. I would like the Government to 
make the necessary arrangement in this 
regard. An advantage of this farming sys-
tem, will be that. 

(English] 

By product of one unit can be utilised for 
another unit. 

[ TranslatIon] 

That can be done on1y under this Sys-
tern. , want to draw th~ attention of the 
Government to these four or five points. 

I would like to make a request to the 
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Minister of Agncu~ure through you that the 
pnces of fertilizers and InsectICides, should 
be reduced In the country BeSides, at pres-
ent, the amount of loan being disbursed to 
the farmers by the banks IS generally given 
to them In the month of July or August I 
would hke to submit that In case that amount 
of loan IS given to them In the first week of 
May, It will protect them against raising loans 
from the traders and enable them to sow the 
seed Inthefleldsatthepropertlme, alongwrth 
the successful accomphshment of other in-
ter cultural operatIOns and timely spray of 
Insecticides and pesticides on the crops and 
timely close offertlhzerforthe standing crops 
In their fields Therefore I would like to make 
a request to the Han ble MInister of Agricul-
ture through you to make such arrange-
ments and Issue directions that every farmer 
IS given the amount of loan from the banks In 
the first week of May Instead of July/August 
It Will protect the farmer from the VICIOUS 
Circle of traders who give loan on a higher 
rate of Interest and charge one and a haH for 
the double amount of the loan advanced by 
them Even otherwise he has to repay the 
loans he has already taken from the Govern-
ment and that worsens hiS financial condi-
tion Therefore, I would Irke to make a re-
quest to the Government to get the loan 
sanctIOned to all the farmers dunng the first 
week of May That IS all what I would like to 
suggest to the Han ble MInister through you 

In the state of Maharashtra, there IS a 
major project called Jalkwan Project But 45 
per cent of Its water goes waste and we are 
able to utilise only 25 per cent of It I would 
like the Goyernment pay attentIOn to the 
utilisation of water To thiS date, the farmers 
are allowed to take water only from majOr 
canal However. I would like to urge upon the 
Government that In the Interest of the farm-
ers, they should be allowed to take water 
even from the mmor canals In which suffi-
CIent water IS ava"able On cooperative bas,s, 
provided the farmers come forward to get 
united for thiS purpose The farmers should 
also be allowed to go In for hft IrrigatIOn 

'tee\ that as regards the schemes at the 
I C A A , there IS.a lot of repet,tlOn from one 

UnIVerSity to the other Due to a lot of proc-
essing actiVIties while on the one hand, the 
Government have to spend more money, on 
the other, It IS of no use I would hke to submit 
to the Gover nment to make such arrange-
ments that the research work In respect of a 
thing produced In a partICular area, IS under-
taken In that very area For example, sugar-
cane IS produced on a large scale In the 
Western Maharashtra, so It may be proc-
essed In that regIOn Itself Millet IS grown In 
a larger area In Parbhanl district, Its process-
Ing may be undertaken In Marathwada Krlshl 
Vtdyapeeth Production of wheat IS higher In 
North India so It may be processed In Ludhl-
ana It Will also reduce the expenses of the 
Government on the head and also unneces-
sary expeTlmentatlon Will not be done The 
prOVIsion of Rs 7 000 crore for agriculture. 
made by the National Front Government IS a 
TIght step I also constder that policy of the 
present Government In regard to agnculture 
IS Justifiable The Government has also done 
a good work by walv,rtg the loans of the 
farmers The Government can go ahead to 
waIVe more amount of loan In future 

With these words, I would like to thank 
you for giVing me an opportunity to speak 

[English] 

SHRI P C THOMAS (Muvanupuzha) 
The new Government IS gOing to bnng out a 
new agriculture policy J think the Govern-
ment would have conSidered over It carefully 
because we had an old pohcy for a long t,me 
I think many new aspects Will be Included In 
that The main aspect IS the modernisatIOn of 
agriculture and that should be Included In 
that In fact, we must have better techniques 
and better skins to be ut,lIsed In agncutture 
It IS also necessary to give Incentives to the 
agriculturists The most apt Incentive will no 
doubt be to assure them remuneratIVe pnces 
for their agricultural produces. Of course, 
many of my fnends have spoken on that We 
must have some kind of an IndfX to get 
remuneratIVe prICeS not only for foodgraJns 
but also for other agncultural produces "ke 
co<x>nut, spICes, etc 
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We must have some kInd of an index 
Just as we have a price index, on the basis of 
the cost of living, just like that we must have 
a permanent needle or permanent measure 
to represent the remuneratIVe pnces in re-
spect of each commodity. I would suggest 
that such kind of an index should be there in 
the field of agriculture for the prices of agn-
cuhural produce. ThIs should be thought of. 
It has to be discussed and has to be included 
In the new Policy r would suggest that it is 
necessary to make agnculture more em-
ployment oriented And, for that I would think 
that the youth of India have to be more 
Involved in the field of agrICulture, espe-
Cially-I am not very sure about the other 
States-ln Kerala, I know personally that 
many youngsters who are educated are re-
luctant to go to the agrICultural field and take 
up the field whICh their ancestors were, In 
fact, taking upfor a longtime For that special 
IncentIves Will have to be gIVen and they 
have to be attracted towards It 

Now, with regard to the policy of the 
Government about agricultural debt, I share 
the view of many fnends that the polICY IS 
good But In Implementation as we have 
seen It IS not very promising Expeclally-I 
am referring again to Kerala because Kerala 
and Karnataka and some of the States have 
already stated that they are not gOln9 to 
share the cost, the Centre should think about 
It In Kerala the cooperative SOCieties and the 
finanCIal institutions have given loans of a 
very great quantum and many agncu"unsts 
have taken loans from the cooperative so-
Cieties. And thiS IS not Included In the Centre's 
plan now Of course, rt IS for the States now 
to think of formulating poliCies for thiS But 
the Kerala Government has very clearly 
stated that It IS unable to bear any s){are and 
therefore the Centre should bear1he whole 
cost. I think that the onglnal promise also 
was that the whole amount of agrICultural 
debt as far as the poor people are concerned 
will be written off and I would think that the 
Government should re-thlnk on the pohcy 
whICh the Government has adopted In thiS 
respect 

Then. another point which I would like to 
bring to the notice of the House as weD as the 
Ministry is about the n(lturalcalamitias which 
are taking place very often and in huge 
quantum in States like Kerala and other 
places where IUJber plants and other plan-
tations are there very extensively. I would 
think that when a wind comes or a calamity 
occurs the loss which he planter or the 
agriculturist suffers is very very huge. As far 
as their crop is concerned, it may be oom-
pensated in terms of money as is done 
normally by the Central Government. But as 
far as the persons who are engaged in 
agnaJhure like plantations of rubber or pep-
per are ooncemed, the whole thing is dam-
aged and the loss has to suffered by them. 
All the efforts of the farmers are ruined. So, 
we have to think 01 better facilities and better 
methods of compensating the agricuhural 
who suffer losses of this nature. 

The Kerala Government had a revolv-
Ing fund lor thiS but now I think they do not 
have It and the present Central Government 
has already assured them that there will be 
":' fund and that fund would be earmarked for 
such type of disasters; disasters not only of 
crop but also for the Improvement of planta-
tions like rubber and such other agncuhural 
produces 

Then one more POint about water re-
sources. I am not gong Into the details. As 
stated by many of the fnends here, scarcrty 
of water IS one of the problems whICh we are 
faCing now. And I only refer to one aspect 
relating to my constituency in Kerala. We 
have a huge project there In the offing In 
fact. the scheme was submitted to the Cen-
tral Government; that IS about the Meenachil 
RIVer Valley ProJect. That scheme was 
submitted before the Central Government. It 
was approved and sent back to the State. 
The State had worked out the scheme. But 
somehow now, due to some polrtlCal reason, 
the State Government is not taking any inter-
est In that, and therefore, the State Govern-
ment is not taking up the matter The plight of 
the agriculturists there is to lose a very 
handful of benefits which they are going to 
get. I humbly request the Ministry to look into 
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this and see If something could be done to 
help the farmers 

I would only add that this MInistry also 
may be pleased to see the plight of the 
agriculturists In the field of coconut, rubber, 
pineapple, spiceS, etc Whenever we speak 
of agnculture, we normally speak of only 
grams. Of course, grams IS a very Important 
aspect But thiS IS also an Important aspect 
Coconut has to be declared as an Oilseed for 
the farmers to get the remunerative prtces 
As far as PIneapple IS concerned,'"'t IS one of 
the maJOr produce In my constituency The 
diffICulty that IS being faced by the agflcultur 
ISts there IS that the pineapple which may 
have the price of four rupees per kilogram 
dUring the normal times comes down to fifty 
paise per kilogram In the season time That 
IS because they do not have the storing 
facllrtes And there IS no Industry to use thiS 
Therefore, I humbly request the Agriculture 
Ministry to look Into thiS matter and In col 
laboratlon with the Commerce Ministry as 
well as the Food Processing Ministry, should 
think of starting an Industry In Kerala In 
Ernakulam and In Muvattupuzha 

SHRI PRABHATISINH CHAUHAN 
(KAIAA) Mr Deputy-Speaker, Sir, I rise to 
support the Demands for Grants under the 
control of the MInistry of Agriculture and the 
MInistry of Water Resources 

In the forty-two years of democratic 
ruling, where have we landed? It IS to be 
looked Into The gap between the haves and 
the have-nots has Widened There are very 
few people who have plenty to enJOY They 
have plenty to spend and plenty to use for 
their own lUXUry Whereas there are plenty of 
people who do not even find suffiCient to fill 
their belly ThiS IS the situatIon In which we • have landeJ ourselves over the years Now 
the present Government IS very serIOus about 
It It has taken many steps towards easing 
out the problem that we are all faCing For 
Instance, It has taken steps to write off the 
farmers debt upto Rs 100001- to prOVide 
remunerative price for their products, to 
provide fifty per cent of the available money 
and to spend towards agriculture and allied 

activities About the Narmada ProJect, our 
Government has made a very categorICal 
statement that It Will try to complete the 
project within the stipulated penod 

These are the measures whICh the 
present Government has taken I do not 
think that these are suffICient to benefit our 
farmers and to grow our agrICuHuraf econ-
omy merely by taking these steps These 
steps may not eradicate poverty These will 
not bndge the gap between the urban and 
the rural dlsparrty I think, much has stili to be 
done In thiS regard 

So far as Irrigation IS concerned, under 
the present Irrigation system seventy million 
ha of land IS under Irrigation Our capacIty, If 
we grow to the fullest, can nse upto 100 
million ha and our total land under cultiva-
tion IS 21 0 million ha Even after haVing done 
all these, there Will be forty-five per cent of 
land which may not be under Irrigation So, 
the Government has to think In terms of what 
IS to be done about the land which IS left 
unlrngated We should have to make better 
use of the water which IS available for Irriga-
tion Our Situation IS that whereas we hold 16 
per cent of the world population, we are 
haVing 3 per cent of the quantity of surface 
world water availability Under the situatIOn, 
we have 10 take It very serIOusly and we have 
to work out the projects so fast and senously 
that we can come out of the situation as early 
as poSSible 

Whenever any project IS sent to the 
Central Water Commission for; ")foval, It 
takes at least 14 months to appro\<1lt Such 
a long tIme should not be taken by the 
Commission I want to know from the han 
Minister whether thiS cannot be expedited 

There are schemes like mICro, small, 
medium and big irrigation schemes There 
are very many schemes which are half way 
So a new thinking should be developed that 
any project which IS taken on hand, should 
be completed first so that the fruits of that 
particular project can be harvested by the 
farmers In that particular area What hap-
pens today IS that a lot of money IS spent but 
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no results are achieved because of the non-
completion of the projects So something 
very seriously should be thought about It 
And the schemes should be completed with 
out any delay 

Now the farmers also would like to have 
electTlclty In full requirements because If 
they do not get sufficient electricity at the 
time of their need, what happens IS that there 
IS water In the tubewell but they cannot get It 
because of non -availability of electriCity and 
because of that that area cannot be put 
under Irrigation At times at the sowing 
season they get enoJgh electriCity and when 
the crop IS near harvesting there IS no elec 
tnclty and that IS how the crop gets de 
strayed And farmers are adversely affected 
Government has to think very seriously about 
such a situation They have to plan for supply 
of electnclty.as per requirements 

Even the chemical manure IS not avail-
able In suffiCient quantity at the time of need 
At the same time, the pnces of manure In 
different States are different The crop when 
It goes to the market, more or less fetches 
the same price all over the country whereas 
the prices of Inputs vary from State to State 
So something should be done about It 

In GUJarat In Kalra Dlstrrct National 
Dairy Development Board has put up a proJ 
ect to the Central Government to generate 
electriCity through gas based turbines and 
distribute rt through cooperative method But 
It has not been sanctioned so far I do not 
~\now why the Government IS not sanction-
Ing thiS project Immediately and why It IS 
being delayed 

Only certrfied seeds should be supplied 
to the farmers At present there are uncerti-
fied seeds available In the market Any type 
of seeds can be marketed and sold to the 
Ignorant and poor farmers 

The farmers go In for such seeds be-
cause they are cheap But ultimately what 
happens? The nation suffers and In case of 

Mm of Agriculture 

productIOn the farmers also suffer So only 
certifIed seeds should be allowed to be 
marketed 

Good roads should be provided to the 
farmers so that they can take their produce 
to the cities and they can get the Inputs In 
time for agncultural operatIOns 

Now, the agncultural produce markets 
do not work In the Interest of the farmers , 

MR DEPUTY SPEAKER let us please 
understand that agriculture and IrngatlOn are 
In Concurrent list There IS the responslblhty 
of the State Governments also to provide 
these things let us diSCUSS those things 
which really have to be dealt with by the 
Central Government, otherwise, those mat-
ters which can be raised In the Assemblies, 
need not be raIsed hpre 

[ Translation] 

SHRIJANAROANTIWAA!(SlWan) But, 
Deputy Speaker, Sir, What I have to say IS 
that the funds have been prOVided by the 
Central Government to the State Govern-
ments but that money has been missed by 
the states Therefore, It IS necessary to say 
that Central Government should look Into 
thiS aspect of misuse of funds by the states 

MR DEPUTY SPEAKER You should 
ask your colleagues to speak on thiS Issue In 
the state Assembly because here you have 
got very limited time Therefore. It would be 
more appropriate to diSCUSS those Issues In 
thiS House, which are related to the entire 
country OtherWise. what for the Assembhes 
are there In the States? 

{Engltsh] 

SHRI PRABHATSINH CHAUHAN Sir, 
about the milk, we have go1 suffICient milk In 
the country We have rather glut of milk We 
have sometimes hohdays In collecting the 
milk The milk cooperatIVes have wc..rked 
well to our satisfactIOn But, now, some sort 
of project should be evolved ~nd som ... sort 
of project should be estab"~hed In advance 
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so that the milk producers do not suffer. 

Our land is keeping on fragmenting and 
it is becoming smaller and smaller unit 
whereby it becomes more uneconomic. 
Something should be done to see that the 
consolidation at land is preserved whereby it 
beromes an economically viable unit. Other-
wise, the poor people are becoming poorer 
day by day because they do not have eco-
nomic: holdings of land on whic:h they can 
earn their livelihood. 

Sir, Agro-based industries should be 
established in the villages. Moreover, the 
expqrt of flowers and vegetables should also 
be explored. We have got natural green-
house in our country. We are having all types 
of climates in our country, whereas in West· 
ern Countries like Holland etc., they build 
green-houses, they produce flowers and 
vegetables under the green-house, under 
the controlled climate, yet they capture the 
world market. So, when we have been be-
stowed with nature natural green-house, we 
should also think of growing large quantities 
of flowers and vegetables which can be 
exported and we can earn foreign exchange. 

Lastly, there is a great disparity be-
tween rural and urban living. We should 
considar this problem very seriously and 
expansion of rural economy should be worked 
out very seriously so that the farming can 
become an attractive proposition and farm-
ers living in the villages can also have all the 
amenities that is enjoyed by the urban people. 
They can provide good education to their 
children and they can look aftertheirfamilies 
well. With these words, Sir, I conclude. 

[ Translation] 

MR. DEPUTY SPEAKER: Please keep 
all that in your mind that has been discussed 
here in the House. 

SHRIJANARDAN TIWARI (Siwan): Mr. 
Deputy Speaker, Sir, India is an agricultural 
country. 75 per cent of the people living in 
this country are farmers and hitherto they 
have remained very much neglected. The 

new Government has given an assurance 
and our Party has also made a demand to 
that effect that 60 per cent of our national 
income should be spent on farmers and the 
development of villages. Our villages. where 
these farmers live are without roads, schools 
and various other basic amenities. That is 
why we have demanded that 60 per cent of 
the national income should be spent on the 
farmers and agriculture should be given the 
status of industry. As regards the field of 
Poultry Farming. Cattle Farming, the centres 
of milk production and Pouhry Farming can 
work together by supplementing each other 
and it could fetch a substantial income to the 
farmers. The Government. particularly, the 
Central Government should provide funds 
for this purpose so that farmers can work 
according to their own requirements. 

So far the question of storage of agricul-
tural products in concerned, particularly. the 
storage of surplus producOOn of onion in 
Maharashtra. Andhra Pradesh and Kama· 
taka, lakhs of quintals of onion was de-
stroyed because there was no arrangement 
of godowns for its storage .• However, ar· 
rangements should be made to go in for the 
export of surplus onion to foreign countries. 
last year, there was a lot of bungling in the 
export of oniOns to foreign countries. H we 
resort to the optimum export of onion, it will 
fetch more money and the farmer will also be 
benefited thereby. I would like to say that 
there should be a uniform price 01 sugarcane 
in the state Le. As. 60 per quintal. Though the 
farmers works very hard in his fields but they 
do not get the due retum. On the other hand, 
the sugar is produced in the factory and you 
may see to it that the prices of sugar is 
soaring high. Sugar is in great demand in 
and outside the country and so it should be 
exported to foreign countries. 

I would like to give a suggestion to the 
Central Government that the Government 
should think seriously on this matter. The 
agricultural labourers should be give at least 
the minimum wages as has been fixed by the 
Central Government, it is a genuine demand 
of these people. The farmers are also not 
getting electricity for irrigation purposes. You 
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will see that in our state of Bihar. the supply 
position of electric;ty is very bad. The Gov-
ernment may advance the argument that it is 
a state subject-but I would like to tell you that 
the Central Government had taken a deci-
sion ten years back to set up a Hydel Power 
Project at Kuwelkora for Ranchi, but this 
Projec.1 has not been completed so far. For 
that purpose, crores of rupees have been 
given by the Government and this scheme 
aims at creating the generation capacity of 
one thousand megawatt. But the State 
Government as well as the Central Govern-
ment is not taking any action in this matter. 
With the completion of this major power 
Project. the factories can be started in the 
area and the work of irrigation can also be 
done. ,It may also cater to the power require-
ments of Chhota Nagpur. Chemical fertilizer 
should be made available to the farmers at 
the subsidised price i.e. 50 per cent of the 
actual price. However, at the subsidised 
rates. the farmers can buy the maximum 
quantity of their requirement of chemical 
fertilizer. The Central Govemment should 
give subsidy to the extent of 50 per cent in it. 

One more point I wCiuld like to make is 
about protection of cow progeny. Many han. 
Members may think that I am talking of 
Communalism but that is not my intention. I 
am saying it because it relates to agriculture 
and it has economic base. You know that 
cost of bullocks has gone up all over the 
coun~ry. Small and marginal farmers are 
unable to purchase them. I come from rural 
areas where people are facing Jot of difficu,l· 
ties. The cost of tractor has also gone up. 
Farmers use bullocks for ploughing fields. 
sowing seeds and for many other purposes 
but they do not have processing power. The 
cost of an ordinary bullOck is Rs. 5000 
whereas the bullock of good breed is being 
sold at Rs. 20,000. It is all because of dlmi· 
nutiOn ot cow progeny. Cows are butchered 
in slaughter houses. I have mentioned it 
because our society has a very high regard 
for cow and even our forefathers treated it as 
'Gomata'. 11 is very useful from economic 
point of view also. 

The World Bank has given croras of 
rupees to the government for constructing 
markets allover the country. The Krishi 
markets constructed ;n Bihar have not been 
built at proper places. This ,elates to the 
Central Government. Engineers construct 
such markets at the outskirts of the villages 
and huge sums of money are pocketed by 
them as a result of which no proper utilization 
can be made thereof. Generally I they are 
used to keep animals there, Since these 
markets are constructed 4 or 10 km. away 
from the village and remain unutilised, deco~ 
its plan dacoities in them. So many such 
incidents have occurred in Bihar. Therefore, 
Krishi-markets should be adjacent to the 
local market. If it is constructed far away from 
the market. how the business men will go 
there, Therefore, I.would request the Gov-
ernment that Krishi-markets should be con-
structed in city areas. I would further suggest 
that the Central government should set up 
Seedling Centres in every State similar to 
that of seedling centre at Pantnagar where 
improved qvalities of seeds of maize. wheat 
and sugarcane are developed. Several such 
farm have been made in blocks covering an 
area of 20-25 acres. Such farms have also 
been made in Bihar but they are of no use. 
No seeds of improved varieties are devel-
oped there. Whatever grants given by the 
Central Government to such farms are mis-
used. What I want to say is that any grant 
given by the Centre to the State Government 
should be strictly monitored to ensure whether 
the grant is being utilised properly or not. The 
State Government misuse the grant and 
spend it under other heads. 

There is plain land in the northern part of 
Bihar. Ther~ are three projects namely-
Gandak. Kosi and Sone in that area. A lot of 
irrigation is done through these projects. But 
the water of these projects cannot be utilised 
by Darbhanga district because the area 
remains flooded by the water of Kosi proj-
ects. Gandak project is more beneficial. Our 
neighbouring State Uttar Pradesh has good 
and cemented canals whereas there is no 
provision of c~mented canal in our State. 
There must be proper drainage system in the 
absence of which lakhs -:If acres of land 
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beoomes useless because of waterlogging. 
Therefore. I would like to suggest that the 
Central Government should evolve some 
machinery to ensure that whatever grants 
are given by the Centre are utilised for the 
purpose for which the same was granted. 

In Bihar, Chota Nagpur Division is a hilly 
area where Adivasi people still eat Bakhua 
beCause there is no source of agriculture 
available in that :uea though we can have 
good crop from that land. The funds given by 
the Central Government to the State Gov-
ernment of providing lift irrigation system in 
that area, are misused by the State Govern-
ment. I would like to suggest that the said 
hilly area can be brought under lift irrigation 
scheme. Some work on lift irrigation system 
has been done but it is incomplete. Many lift 
irrigation schemes are pending on which 
crores of rupees of the Government have 
already been invested. We can grow crops 
there with the help of small lift irrigation 
scheme but there is no one to take care of 
these schemes. Therefore. I would once 
again like to say that whatever grants are 
given by the Central Government should be 
monitored strictly. It is a very useful scheme 
but lying incomplete and not being imple-
mented. 

A large population of Bihar depends on 
agriculture. Balia district of Uttar Pradesh is 
situated on one side of the river and Siwan 
and Arra districts of Bihar are on the other 
side of the river. Due to soil erosion, a big 
areaofthesetwodistrict of Bihar has gone to 
the other side of the river on which the 
farmers of Uttar.Pradesh do not allow our 
farmers to cukivate. That land has now 
become disputed and for the last 10-' 2 
years and bounders of farmers have lost 
their lives in this dIspute. The land of Uttar 
Pradesh came to our side has been duly 
surveyed but our land, measuring about 
50,000 acres which has gone to other side 
has not been surveyed. tn this regard Uttar 
Pradesh Government is not implementing 
the recommendation contained in the report 
submitt,ed by Trivedi Commission. Survey of 
land in Balia district is still going on. In this 
50,000 acres of land. some land belongs to 

Siwan district and some belongs to Arra 
district. In this regard action should be taken 
according to the award given by the Trivedi 
Commission. I would like to suggest to the 
Central Government to call the concerned 
authorities of both the States and settle the 
dispute. Survey work is still going on there 
and if it goes on like this. ultimately this 
dispute wHI be taken to the High Court or the 
Supreme Court. The delay caused by the 
court in such matters will not be a happy 
situation for the people. Therefore. I would 
suggest that the Government should imme-
diately make some arrangement to find a 
solution to this problem. 

SHRI TEJ NARAYAN SINGH (Buxar): 
Mr. Deputy Speaker, Sir, I support both the 
Demands for Grants and would like to say 
that ours is an agriculture oriented country 
and 70 per cent of our population depends 
on agriculture. It is not an imaginary figure 
but has been clearly mentioned in all the 
concerned documents containing analysis 
of the people's occupations and professions. 
In spite of this fact, adequate irrigation facili-
ties could not be provided to farmers all over 
the country even after 42 years of independ-
ence. Had adequate irrigation facilities been 
made available, the condition of our country 
would have been entirely different. After 42 
years of independence, there are only two 
States-Punjab and Haryana where ade-
quate irrigation facilities have been provided. 
I think, the number of unemployed people is· 
less and agriculture production is also m~i· 
mum in those States. Not only this, 5-6 lakh 
people of Bihar come to these States for 
work at the time of harvesting. Had the 
irrigation facil~ies been provided in Bihar or 
in other States, they would have not come to 
Punjab and Haryana for working in harvest-
ing operations. Therefore, first of all the 
Government have to see that all the big 
rivers are tamed and irrigation facilities are 
provided to the farmers. " all the rivers are 
tamed there would hardly be any area where 
irrigation facility would not be available. In 
Punjab all the five rivers have been tamed 
and that is why Punjab claims that it can 
alone provide wheat to the entire country. 
Similarly in Bihar, if the Ganga, the Saryu, 
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the Yamuna and the Godavari are tamed, I 
hope that irrigation facilities would be avail-
able -to the entire Bihar. Mere taming the 
rivers would not suffice but in order to lift the 
water we need electricity and diesel pump 
also and Government should make arrange-
ment to provide all these things. But what I 
find is that the electricity is not available to 
meet the requirement of farmers as a result 
of which thousand of tubewells are lying 
unutilised. Besides diesel is also not avail-
able and even if it is available, the rates are 
so high that farmers cannot purchase it. tf the 
Government pay attention towards it and 
provide adequate electricity, all the tubew-
ells hitherto lying out of order will start func-
tioning and by this irrigation facility will be 
made available in entire Bihar. As far as I 
knuwk there are 485 Government borings in 
Bhojpur district of Bihar out of which only 76 
borings are in working condition. In spite of 
the fact that there is neither any nullah nor 
any other hurdles, these borings are lying 
un utilised. H aHthe borings in Bhojpurdistrict 
are made funtiona!, the people of this district 
will have no need to go out of the district tor 
their livelihood. The unemployment problem 
which has become a serious problem all 
over the COUf"ltry can also be solved if ade-
quate irrigation arrangement is made in the 
country. H it is not done, mere giving unem-
ployment aliowance will not serve any pur-
pose. During British regime, Sone Canal 
was constructed there taking into considera-
tion the poor condition of five districts includ-
ing Bhojpur and Rohtas districts. A.s per the 
document maintained by the then British 
Government, the me-span of this canal was 
estimated to be one hundred years. The 
construction of this canal was started in 1964 
and it was commissIOned in 1974. Thus, It 
has already completed its hundred years in 
1974, even then no attention has so far. been 
paid for the modernisation of this canal. 
Neither the Bihar Government nor the Cen-
tral Government is paying attention to it. The 
farmers of the five districts are facing ruina-
tion and as many as 22 lakh acres of culti-
vated land is likely to be rendered desert due 
to delay in modernisation of canal. h is very 

necessary to make the canal pucca so that 
farmers in the five districts could be saved 
from ruination. Moderanisation is bound to 
lead prosperity in the farmers in the areas as 
also it will provide irrigation cover to as many 
as 281akh acres of land. An amount of As. 15 
crores will be spent on its modernisation and 
it is very necessary for the prosperity of 
those farmers. H the Government does not 
heed to it, the farmers will take resort to 
agitation. They will fight for it. I, therefore, 
would like to request the Government of 
India to make provision for it in the Eighth 
Five Year Plan. If this is not done, the farm-
ers will fight for their right. The farmers there 
will not sit quietly. 

Besides this, I would like to submit that 
despite the good arrangements that have 
been made for agriculture in some of the 
districts in Uttar Pradesh, a lot of land ;s still 
lying uncuhivated because of lack of irriga-
tion facility in some areas. But it is a fact that 
a lot of agricultural development has ush-
ered in Uttar Pradesh during recent past as 
compared to earlier time. I would like to urge 
upon the Government of India not to neglect 
Bihar. Despite having all the resources, the 
condition of Bihar is the worse. I would like to 
submit that more attention should be paid to 
improve the condition of the farmers n Bihar. 

As regards providing loans to the farm-
ers, I would like to submit that the farmers 
have to face a lot of difficuhies in getting 
them. If they are sanctioned a loan of As. 
10,000, they have to part with an amount of 
Rs. 1,000 as bribe to be given to the sanc-
tioning authority. It was stated by the former 
Prime Minister that 85 per cent of the total 
allocation is pocketed by the middlemen and 
only 15 per cent reaches the people. Even 
today. there is no change in the situation. 
Today, also, only 15 per cent of the total 
allocation reaches the farmers and labour-
ers and the rest 85 per -cent is pocketed by 
the middlemen. I would like to submit to the 
Government of India that a system should be 
evolved in which corruption in providing loans 
to farmers is eliminated. Only then the con-
dition ot farmer can be improved. 
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I would like to submit yet another pomt 
CompensatIOn should be provided to the 
farmers for natural calamities like hailstorm. 
excessIVe rains or drought. In Bihar, Uttar 
Pradesh and many other states. the crops of 
farmers get destroyed due to natural calami-
ties, but the offICials say that there IS no such 
mention In the Rehef Code to prOVide com-
pensatIOn to the farmers on such grounds I 
would like to request the Government of 
India that such prOVISion should be made by 
amending the Rehef Code that adequate 
compensation IS paid to the farmers In the 
event of natural calamities At times, the 
crops are destroted In fire Compensation 
should also be paid for thiS by suitably 
amending the Rehef Code The condition of 
farmers will go from bad to worse, If attention 
IS not paid to them 

In the end, I would hke to reiterate that 
the Sone canal should be modernised loans 
should be prOVided to the farmers on soft 
rates BeSides a system should be evolved 
In which they are not forced to bribe the> 
offiCial to get loans as also adequate com-
pensation should be paid to the farmers, 
whose crops are destroyed due to national 
calamities Wrth these words, I thank you for 
giving me time to express my views 

SHRI JORAWA8 RAM (Palamau) Mr 
Deputy Speaker, Sir there IS close co-rela-
tion between Irrigation and agnculture In 
India, land IS scarce as compared to Its 
population In the countries like U S S R 
and USA, the condition IS contrary to ours 
Population pressure on land has been in-

creasing In our country In view of thiS, water 
should be utilised In the most JudiCIOUS 
manner for agriculture purposes, unfortu-
nately, dunng the last 42 years, thiS could not 
be done 

DUring a diSCUSSIOn on Irngatlon In the 
Lok Sabha, It was stated that 11ft IrrigatIOn 
system couki be mtroduced In the hlUV areas 
In India as was Introduced In countries hke 
Israel, etc In 1977 when the Janata Party 
came to power In many states, the State 
Governments had Imtlated steps to Intro-

duce 11ft Irngatlon system In hilly areas 
Thousands of hft IrngatlOn schemes were 
Introduced I was also a Member of the 
Council of MInisters headeo by late Shn 
Karpoon Thakur m Bihar Water was pro-
vided to the fields wlthm 6 months Shn 
Karpoon Thakur had assured the people to 
provide water to each and every field within 
2 to 3 years time. Water could not be pro-
vided to the field In the plateau are aT Chhota 
Nagpur The LIft IrngatlOn Schemes Intro-
duced earlier, are now not working due to 
neglect and poor maintenance I would like 
to demand from the Government that the 
schemes which are not functIOning should 
be restarted Improvement should be brought 
In all the schemes 10 the entire country 

A dam was proposed to be constructed 
on the River Kaelin my constituency But It 
was opposed by all the people representa-
tives whether they belonged to the ruhng 
party or the opposition In the district That 
dam was not at all benefiCIal to the district 
In view of opposition to that dam, the Gov-
ernment deCided to start work on the rIVers 
Auranga, Amanat and Kanhar In the distrICt 
In 1977, when the Janata Party came to 
power, an amount of Rs 150 crore was 
allocated to Palamau district to start work on 
all the said four rivers After the exit of the 
Janata Party, Government In the state, the 
then Chief MInister, Shn Jagannath Mlshra 
diverted the allocated amount to north Bihar 
and It was spent there I would request the 
Government to pay attention towards gen-
eratIOn of hydro-electnclty on nver Kanhar 
whICh flows at very hlQh altitude from the sea 
level I think, It IS the only m ·gr In India which 
flows at so high altitude 400 megawat of 
electricity can be generated through It, If the 
project IS earned on Though an amount of 
Rs 450 crore was allocated for It, the work 
was not started on It An amount of Rs 12 
crores has already been spend on river 
Auranga This project has not been Included 
In the 8th FIVe Year Plan I would request the 
Government to start work on the nvers Au-
ranga, Amanat and Kanhar Immediately It 
will provide some benefit to the poor hVlng In 
the plateau of Chhota Nagpur 
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Mr. Deputy Speaker, Sir, some 400 to 
500 farmers in Palamau are living in a miser-
able condition. Most of them are scarcely 
clothed. Some landowners have 10 to 25 
thousand acres of land, but they do not till 
their land themselves. land should be given 
to the tillers. It will help in increasing crop 
production. Shri Bindeshwari Dubey was the 
Chief Minister when Shri Ashok Kumar Singh 
was the D.C. of Gaya district. he distributed 
25 thousand acres of land to the fictitious 
persons. In Palamau, there are farmers who 
own 25 thousand acres of land. Our Minister 
of State for Rural Development, Shri Vermaji 
raised voice against this fictitious distribution 
of land and launched agitation in Gaya dis-
trict. He suffered the blows of lathis and went 
to jail also. The land distributed by Shri 
Ashok Kumar Singh, D.C. was declared null 
and void. such officials and Ministers, who 
indulge in fictitious distribution of land, should 
be punished severly. After revocation of the 
decision of distribution of the said land, Shri 
Bindeshwari Dubey again distributed the 
land among the farmers already owning 3 to 
4 acres of land. This caused r'~sf::ntment and 
bickring among the people leading to quarell 
and filing of criminal cases in the courts. In 
court litigation as much as Rs. 5 crore were 
wasted. Harmonious relations among the 
people were also disturbed. 

[Shri Nirmal Kanti Chatterjee in the Chai~ 

17.02 hrs. 

There is 31,36,000 acres of agricultural 
land in our Palamau but water for irrigation is 
available only for 67,000 acres of land. I 
would like to suggesUhat North Koel where 
according to plans, electricity is to be pro-
duced, its water cannot be available to Pala-
mau, therefore, water of the canal which may 
emerge from this Koel river, should be sup-
plied to Palamau area by lifting it. Today, the 
·people of Palamau are the worst affected in 
Bihar. They are called nexalites. In reality, 
they are suppressed people who are unem-

Min. of Agriculture 

played and are evicted frorR their lands and 
money-lenders acquire their lands in vil-
lages. These people cannot go to courts and 
in this manner, they are deprived of their 
land. In villages, rich people like money-
lenders kill them in fake clashes. Therefore, 
the legislation dealing with the transfer of 
land of the rich people to the poor should be 
included in the ninth schedule to safeguard 
interests of the poor so that problem of 
naxalites may be solved for ever. Now-a. 
days, they have to work on daily wages of 
Rs. 5-6 in Palamau district. You can imagine 
that how some one can make his both ends 
meet with such a meagre amount. That is 
why they go in search of employment to 
Punjab, Haryana, Unar Pradesh' and Bom-
bay. Therefore,lwouldsuggestthatwhether 
it is the problem of water or electricity, it 
should be solved at the earliest and provide 
employment to the people of Palamau there 
only. The diesel pumps and electric pumps 
were provided in my district but electricity 
has not been supplied to them for the last 
four years. But even them tax has been 
imposed on them and electricity bills are also 
being charged from them. The farmers are 
facing great hardships. At present, 320 M. W. 
electricity is being produced in Bihar and it 
reaches certain areas of Bihar but other 
areas are deprived of it. Actually there is 
need of 500 M.W. electricity in Bihar. In view 
of this, I would suggest that all the Hydro 
Electric projects in India whether financed by 
Japan or America should be completed at 
the earliest because Hydro Electric projects 
are economical and are very useful. There-
fore, you should urge your officials to go 
through such schemes and complete them 
at the earliest. In this way, we will be able to 
provide electricity to one and all because 
neither agriculture nor industry can do with-
out electricity. 

Sugarcane is produced in abundence in 
my area. But there is no sugar mill. In Patan 
area, where the sugarcane is produced in 
abundant quantity. there is great shortage of 
sugar. Therefore, a sugar-mill should be set 
up in Patan area so that farmers of that area 
may be benefited. A sugar mill must be set 
up either by Government itself or by the Co-
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operatIVes. There is a Chattarpur block where 
I used to go 10 years before and I always 
found that money-lenders and feudalists 
acquire the lands of the poor people. There 
IS a man named lachmaniya Bhuien who 
had his own land but a former union Minister 
grabbed his land forcibly in connivance with 
some feudalists and is not prepared to va-
cate his possession. There are many cases 
where the land of the poor people has been 
grabbed bythefeudahsts in Palamau, Chotta 
Nagpur and In other many distrICts. Even 
now these people are In possession of land 
of the poor people 

Therefore, I would hke to tell the Gov-
ernment that If they would not allocate the 
land properly. the faith of the people, poor 
and farmers reposed In them would be 
shaken Therefore It IS essential that the 
excess lands of the big farmers or zamrndars 
should be distributed among the landless 
farmers who really plough the fields so that 
they may cultivate the land and produce 
crops and earn their IIvehhood 

With these words. I canclude 

[Engltsh] 

SHRI A. ASOKARAJ (Perambalur) Mr. 
Chairman, Sir, on behalf of AIADMK, I want 
to say a few words 

SIr. It IS a matter of great regret that thiS 
Government which promised the electorate 
to waive agnculturalloans up to Rs 10,000 
has not fulfilled Its commitment There IS 

gross dissatisfaction among the poor farm-
ers and they are openly regretting their 
decIsion of haVing elected a Government 
which has held out false promises ThiS has 
also resulted In sapping of their morale In 

farming operations leading to fall In produc-
tion I, therefore. urge upon the Government 
to Immediately Implement their promises An 
announcement In thiS regard must be made 
when the Frnance Bill comes up for diSCUS-
sIOn next week 

I also wish to draw the attentIOn of the 
Government to the glut In cotton In the mar-

ket leading to steep fall in prices of cotton 
and thus earning huge losses to the produc-
ers. The Government must financially sup-
port the producers so that the production of 
cotton in the next season is not adversely 
affected as it happened in the case of sugar-
cane production during the Janata period. 
Sir, in Perambalur, cotton is produced in 
Plenty. The people in my constituency are 
poor and hail from the oppressed strata of 
the society. H a cotton spinning mill is set up 
In Perambalur, it would definitely help the 
industrialisation of the area. The proposed 
spmnmg mill may be set up anywhere is 
Perambalur especially at Walikandapuram 
or Nerkunam. 

Sir, there IS a sugar factory namely the 
Jawaharlal Nehru Sugar Factor at Praryur 
near Perambalur. Sugarcane to the factory 
IS transported from the radius of 50 kilo-
metres afar. At Sendural and around, sugar-
cane IS produced In plenty and it the Govern-
ment sets up a sugar factory in Send ural 
Itself, that would greatly reduce the cost of 
productIOn of sugar Not only this, that would 
provide employment to thousands of poor 
farmers and downtrodden people. It Will also 
provide Infrastructure faCilities of roads etc. 

I take thiS opportunity to urge upen the 
Governmentto bring forward a legislatIOn for 
ensurrng minimum agncultural wages for 
farm workers That should be done In the 
current sessIOn Itself. I welcome the Govern-
ment's move to mclude certain land reform 
laws In the Ninth Schedule of the Constitu-
tion Unless a constitutIOnal guarantee IS 
given to the farm workers about the wages 
that are to be pard to them, exploitation of this 
kmd would contrnue. A comprehenSive crop 
Insurance scheme must also be worked out 
and placed before the House. It is reported in 
the newspapers that a National Agricultural 
Pohey IS sought to be framed. Such a policy 
should definrtely Include the vital aspect of 
glvrng teeth to the land ceiling !aws that are 
continued to be VIOlated with impunity by 
land barons, under benami names. I deplore 
the Goverr.ment's inordinate delay in evolv-
Ing a Viable national water policy. The talk of 
"nking Cauvery with Ganga is going on from 
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time immemorial. Either you link it or give up 
this slogan as mere nonsense. You cannot 
continue to fool people for ages. The T elugu-
Ganga project which was inaugurated by 
late lamented Prime Minister Madam Gandhi 
after the agreement between Pura1chi Tha-
laivar Dr. MGR and NTR the then Chief 
Mimster of Tamil Nadu and Andhra respec-
tively is now in cold storage. Some environ-
menta' clearance is said to be pending with 
the Union Government. I would like the 
Minister to apprise the han. House of the 
present state of the project. This project 
must be implemented in right earnest to 
quench the thirst of the residents of Madras 
City and as well irrigate large areas of Tamil 
Nadu and Andhra Pradesh. 

The Supreme Court very recently gave 
a judgement and direction to the Union 
Government to adjudicate the Cauvery river 
water dispute by appointing a Tribunal. This 
dispute has been hanging fire for long. Around 
25 years have passed without any settle-
ment. What is notable is the highest court of 
the land has passed serious strictures against 
the DMK Government which withdrew a 
petition on the subject matter in 1974. This is 
a very serious Indictment on the DMK Gov· 
ernment which is ruling the State now. They 
have continuously duped the people of Tamil 
Nadu. They have duped the people by the iII-
famous Veeranam project. Now the Court 
has disck>sed that the OMK' Government's 
withdrawal of the petition was not in the 
interest of the Tamil Nadu people. If the DMK 
Government has any sense of public duty to 
the people, it should resign on moral grounds 
and seek fresh mandate from the people as 
it should know that the same Veeranam 
Project weighed with the people to !'eject it 
outrightly several times before. 

It is a shame on our part for not providing 
drinking water to all villages including the 
colonies of SC and ST people. There is 
serious drinking water shortage in Peram-
balur. A master-plan has to be chalked out 
for bringing water from Cauvery or from 
Kollidam to the villages of Perambalur Con-

stituency so that the taluks of Thuraiyur, 
Perambalur and Ariyalur could be benefited. 

In Uppilapuram Assembly constituency 
which falls in my Perambalur Pariiamentary 
Constituency there is a water fall called 
Puliancholai fair. Water is being wasted in 
the fall. The Central Government must pro-
vide necessary assistance to the State 
Government for construction of a dam over 
the fall so that the waters from the fall could 
be harnessed for irrigation and drinking 
purposes.' have felt it again and again. Even 
during 1977-79 when I was here as a Mem-
ber of Parliament, I had spoken about this 
Puliancholai fall; but I do not know whether 
the Government is taking it seriously or not. 

Six decades ago, a bridge was built over 
river Vellar at Thozhudur. On both sides of 
the bridge, canals were built. The right side 
canal brings water to Ogalur tank which is in 
my own native village in Perambalur T aluk' 
T richy District and the left side canal brings 
water to Wellingdon reservoir in South Arcot 
District. Both the canals need extensive repair 
and fresh lining works. The Ogalur tank and 
the Wellington reservoir also require repair 
and desilting. Special central assistance must 
be provided by the Central Government for 
this purpose. If need be, World Bank assis-
tance for this purpose may be sought, so that 
the water problem can be eradicated in both 
the districts. 

What J request from the Central Gov-
ernment is that small ponds should be made 
available so that villages can get not only 
water for drinking purpose, but also for irriga-
tion purpose. This should be thought over in 
a wider perspective. I request the Govern-
ment not to tell that these are all the State 
subjects or something else, because we 
witness almost in each and every village that 
there is shortfall of drinking water. What I feel 
is that if we do not arrange for water then we 
cannot go to the people in future. The Gov-
ernment should understand this problem 
and do whatever is possible. 

I hope the han. Minister would kindly 
consider my demands before he beseeches 
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this House to vote for his Ministry's de-
mands. 

(T tanSIationJ 

SHRI CHANDRESH PATEL (Jam-
nagar): Mr. Chairman, Sir, discussion on the 
subject of agriculture takes place so often in 
this House but j would like to point out that 
Saurashtra is drought prone area in Guiarat 
which causes many problems particularly 
thai of drinking water as well as curtlvation 
problem. Trees are tiestroyed and areas 
adjacent to sea-shores become salty. The 
people start migrating to the cities from vii· 
Iages. With the decrease in agriculturai ac-
tivities, business and industries are also 
affected. Drinking water has to be brought 
from distant places in tankers. Therefore, it 
costs too much. Even then water is quite 
essential for survival but even haij of the 
requirement is not available. There is large 
scale corruption In the transit. Out t 684 
villages in Jamnagar, water could be sup· 
plied to 500 vmages only through tankers in 
1987-88. i mean to say that this system 
cannot work for all times to come. There is a 
need to formutate a permanent scheme. 
During the tenure of the Prime Ministership 
ofShriRajivGandhi, no efforts were n1adeto 
arrange drinking walerfor Saurashtra. Even 
after change in the Government. no efforts 
have been made in this direction. At present, 
water is being supplied through tankers. 
Therefore, I urge the Government to make 
permanent arrangements tor supply of drink-
jng water for the Saurashtra region. 

M-. Chairman, Sir, at the time of drought, 
plight of even big farmers of even big farmers 
of Saurashtra also who have more than 100 
btghas of land became miserable. They start 
work. on Government projects and do hard 
workfrom morning till evening, on daily wages 
of Rs_ 5 only because they do not have any 
other means of income. The farmers are 
called sons of the soil in thiS agriculture 
oriented country but their condition becomes 
very critical when they have to face drought 
in Saurashtra. The canle are left t:lthe mercy 
of God in Saurashtra at the time of drought. 
Out of a total of 9 Jakh cattel. 4 lakh cattJes 

have to be taken to other areas. They do not 
get fodder and drinking water. A time cane 
when prices of the vegetables had gone very 
highbutmutlonwasavaiiableatRs.l perkg. 
because cattle were butchered. A dead cattle 
could be found in every house. But no ar-
rangements were made to provide drinking 
and irrigation water in Saurashtra. I demand 
that the water of holi Narmada, which instils 
life in Gujarat, should be supplied to Sau-
rashtra region. Many things are said about 
agriculture and farmers but nothing is done 
in practical. 

Mr. Chairman, Sir. the question of pro-
Viding higher prices to the farmers for their 
produce is discussed so often here. Vege-
tables and spices are also included in the 
farmer's production. Garlic is produced in 
abundence in Saurashtra, Madhya Pradesh 
and Uttar Pradesh. It was the experience of 
one year that a farmer got Rs. 1700 for one 
bag of garlic, and now the situation is that he 
is getting As. 170 only for one bag of garlic. 
How 1ar it is justHied especially when we talk 
of providing remunerative prices to ttie farm-
ers. State Governments talk about bringing. 
the farmers on the f ath of progress. There is 
no commodity in the world for which is one 
year you got As. 1700 and in the next year, 
you got only As. 170. Therefore, I suggest 
that Central Government should think over it 
and should pruchase garlic, and should 
explore the possibilities of exporting ~. If 
these steps are taken, the production will 
increase and our Government can a!30 earn 
foreign eXChange upto As. 200-300 crare by 
exporting it and farmers will also get great 
relief from the problems being faced by them 
at present. 

Mr. Chairman, Sir, during election 
campaign, Janata Dal, B.JP. and other 
parties promised so many things that loans 
of the farmers upto As. 10,000 would be 
waived. Now our Government is in power 
and when we go to our constituency. people 
ask us that we promised but nothing has 
been dons till today. Moreover, it has qrs-
aled further problems for the iarmers be-
cause they are unable to get new loans fram 
the banks because old loans still stand in 
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their names. Central Government should 
take some steps to solve this problem 
Subsidy IS very commendable step We have 
been repeatedly leaving that the Govern-
ment proposes to Invest 50°1" of its resources 
In the rural areas, so as to provide Incentives 
to the farmers. but w,",enever subsidies one 
given. It has been observed that bag~ ron-
talnlng two or five kilograms of fertllllflrS are 
provided to the formers, and th,s form of 
qlvrng suosld,es breads corruptIon I t.;rge 
the Govel nment to give direct subc;ldy on 
fertIlizers. This would not only brrng down 
the price of fertilizers and Increase the sales 
of Fertlli.ter Units, but also the Increased use 
of fertilizers would Increase the foodgraln 
production too Water has become saltnla In 
the Saurashtra see coast extending from 
Okhla to Marvi as a result of which frees and 
forests have been destroyed and conse-
quently the sea waters are damagIng the 
agricultural land and In the process rending 
the land unf,tforcult,vat,on PrOVISIons should 
be made for making water available for the 
purposes of drinking and irrigation by con-
structing lams on the source Itself that IS, on 
the Narmada and other votars WIth trese 
words, I request the Government to conSider 
It as a serrous matter and take appropriate 
steps 

SHAI SYED MASUDAL HOSSAtN 
(Murshldabad). At the outset, I would Irke to 
say few things related to the MinIstry of 
Water Resources I would lIke to submit 
through you to the han MInister to pay more 
attention In thiS regard. Not even 20 per cent 
of the total potential of water of the country IS 
being harnessed Had we harnessed It prop-
erly. rt would have Yielded seven benefIts. 
First, floods could be checked, 2 erOSion 
could be stopped, 3 drought could be 
averted, 4. more Irrigation faCIlities could be 
provided andfoodgraln production Increased. 
5. If the rivers are desllted. it would facilitate 
naVIgation, water transport would be pre-
ferred to road transport as Its cost IS Just one-
tenth of the road transport and you could 
check price rise to some extent. 6. There will 

be more power generation. which in tum wiD 
facilitate setting up of more industries, both 
small and big. If these six things are achieved, 
the seventh. that of employment generation, 
would automatically follow. On the one hand, 
Eastern U_ P., North Bihar, West Bengal and 
Orissa are inundatcd by flood waters whereas 
on the other, places like Sikar, from where 
the hon_ Agrtculture Minister has been 
elected, focus scarcity of water. The water 
tank outs Ide the Sikar station carries a maxim 
"Limited water, lImited family:. How unfortu-
nate and shameful it is: This is the position in 
Rajasthan 

Now I would like to say a few words 
about floods and would place the figures 
Indicating the loss suffered due to floods 
dunng 1983-1989. DUring thiS period. the 
total flood affected area was 904_23 lakh 
hectares: damage of houses-1 erore 30 lakh 
and 75 thousand. cattle Ioss-6 lakh 30 thou-
sand. damage of publIC utility worth about 
Rs 9 crores and crop damage was worth As_ 
20 thousand crores The country has suf-
fered huge Icsses on this account dunng 
these seven years. 

BeSIdes. 12.378 J:ersons lost their lives 
In floods dUring these years. The value of 
each human life should be equal in a democ-
racy. But we see a strange phenomenon in 
our country so far as payment of compensa-
tIon IS concerned If a person is killed in a 
plane aCCIdent, his family gets R:.. 51akhsas 
compQf1satlon. If a person is killed in a train 
aCCident. the next of kin gets Rs_ 2 lakhs, if 
person falls to the bullets of terrorists, his 
family gets Rs. 1 lakhs, it a person is kiGed in 
the riots in Bhagalpur, the family gets As. 1 
lakh. whereas If a person is killed in the riots 
In Bhagalpur. the family gets As. 1 Iakh if a 
person IS killed In riots in Bhagcq,ur. the 
famIly gets As. 1 lakh whereas If a person is 
killed In riots elsewhere, the next of kin gets 
Rs. 20,000. H a Harijan is killed the compen-
SatIOn IS Rs. 10,000 and if a person is killed 
In a road accident. the family gets As. 5,000 
as compensation_I would Ii<eto 3$t( the hon. 
MInister, Shri Kotadia, as to what is the limit 
for ex-gratia payment to the next of kin 01 
those who die in flootis? 
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About 8 thousand hectares of land is 
being washed away dueto soil erosion every 
year and about 60 thousand tonnes of top 
soil is being destroyed. Consequently, the 
toodgrain production is falling at a rate of 36 
1Dnnes every year. 

Now I would like to make a submission 
about my district. Farakka barrage is caus-
ing havocthere. Due to wrong pla'nning there 
is heavy soil erosion in Padma, Ganga, 
Bhagirathi. Bhairah and Jalangi rivers. About 
30 Iakh hoctares of land has disappeared 
there. last year, 6 villages of Bhagwangola 
block-II were washed away. As a result, the 
river which was flowing at the Indo-Bangla-
desh· border has changed its course and 
entered the Indian side. This has caused 
some dispute between the two countries 
because a part of Indian land has gone over 
to Bangladesh. We give land to farmers but 
at the time of harvest. the people from Bang-
ladesh take away the entire crop. It I~d to 
international border dispute. If I ask some-
thing in this regard, Shri Kotadia will say that 
it is a state subject. I would submit that rt is 
1101 a state subject. It has now become an 
international border dispute. That is why it is 
no longer a state subject. Therefore. efforts 
should be made in this direction. Strange are 
the waIfS of the Central Government. When 
there is soil erosion, the Centre says, it is a 
state subjed but when coal. gold or diamond 
mine is found in the same area, the Centre 
jump in immediately to grab it saying that it is 
under the Central Government. Please do 
something in this matter. I will not ask for 
money. I would appeal on behalf of my 
district to at least pay a visit there. I will be 
there and my colleague Zainal Abedin and 
comrade Nani Bhattacharya, tormer State 
irrigation Minister and now an M.P. will also 
accompany. You Can see for yourseH how 
even at Faizilpur. near Lalgola, where the 
distance between Padma and Bhagirathi 
rivers is just one kilometer, there is heavy 
soil erosion. 27 lakh cusecs of water flow in 
river Padma and the carrying capacity of 
river Bhagirathi is 40 thousand CUS8CS. If soil 
erosion continues and both the rivers be-
come one. the cumulative flow of 27.40 lakh 
ccnsecs of water will wash away Murshi-

dabad district as well as upto Kalyani of 
Nadia district. 

[English) 

MR. CHAIRMAN: The Minister has to 
go to Rajya Sabha so you may oontinue your 
speech after the makes his Statement. 

"17.36 hrs. 

[ Translation] 

STATEMENT BY MINISTER 

Situation Arising out of the Cyclonic 

Storm in the Bay of Bengal Affecting 
Coastal Areas of Andhra Pradesh and 

some parts of Tamil Nadu and 
Pondicherry 

THE MINISTE ROF STATE IN THE 
DEPARTMENT OF RURAL DEVELOP-
MENT IN THE MINISTRY OF AGRICUL-
TURE (SHRI UPENDRA NATH VERMA): 
Sir. I seek leave of the House to make a 
statement on the current situation arising out 
of the severe cyclonic storm in the Bay of 
Bengal and the steps taken by the Govern-
ment for rendering relief to the affected 
population. I am deeply conscious that the 
Honouable Members are quite concprned 
about the hardship caused by the C' .,j··IC 

storm and its after effects mainly Irr the 
coastal areas of Andhra Pradesh and to 
some extent in some parts of Tamil Nadu 
and Pondicherry. 

2. India Meteorological Department 
(IMD) reported about the depression formed 
in the south-west Bay of Bengal by the 
midnight of Friday-Saturday (4-5 May, 1990) 
which was lying centered at 600 kms. south· 
west of Madras at 0830 1ST of Saturday, the 
5 May, 1990. The movement of cyclonic 
storm was in the diredion of north-west 
initially and it was expected to,Jntensify into 
a severe cyclonic storm and cross the cost in 
between Cuddalore in Tamil Nadu and Nel-


